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DISCUSSION RE. SITUATION ARISING
OUT OF ESCALATION OF U, S.
BOMBING OF HANOI

MR. DEPUTY-SPEAKER : Now, we
take up the Discussion under Rule 193,
Shri H. N, Mukerjee to raise a
discussion on the massive escalation of the
Lnited States bombing of Hanoi and
other parts of Vietnam,

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : 1 have given a written notice
for suspension of Rule under Rule 338 and
substitution of the Rule 193 discussion,
which means nothing at all in fact, consid-
ering the gravity of the situation; 1 have
given a substitute motion which should be
placed before the House for consideration.

MR. DEPUTY-SPEAKER : 1 have
your letter before me. Under Rule 388
even for moving the motion to suspend
the rule, you require my consent, my
permission; and that consent, even for
moving, has to be given on a certain basis.

Firstly, you have moved for the suspen-
sion of Rule 193 for the time being. You
suspend Rule 193. What comes nextisa
vacuum. Rule 184 does not permit you to
move & motion, You have got to give notice
of that to the Secretary in advance and,
therelore, by suspending Rule 193, Rule 184
does not automatically apply.

Further to that, you had already given
a motion under Rule 184 which, 1 am told,
was considered by the Speaker who has
not allowed it. Tlris was also discussed in
the forenoon discussion, and the House
had agreed that the discussion should be
under Rule 193, I am sorry, 1 cannot accept
your submission.

SHRI JYOTIRMOY BOSU : The
moment Rule 193 is suspended, I have
given on the same piece of paper a substan-
tive motion under Rule 184, Thereis no
vacuum, In fact, if you so desire, and  you
will appreciaty the gravity of the situation...

-

of U.S. Bombing of Hanoi
MR. DEPUTY-SPEAKER s Pleas

don’t make a speech. 1do appreciate the
gravity,

SHRI JYOTTRMOY BOSU : That may
be put before the House.

MR. DEPUTY-SPEAKER :1 cannot do
that, Under Rule 184, notice of the motion
should be given in writing,

SHRI JYOTIRMOY BOSU:
salready given.

I bave

MR. DEPUTY-SPEAKER : But it was
disallowed. You had given the same motion
before, It was considered by the Speaker
and it was disallowed, It was discussed in
the House in the forenoon, and the House
agreed that it should be under Rule 193.
Therefore, the question cannot be raised now.

Shri Mukerjee.

SHRI JOYTIRMOY BOSU : I regret to
mentjon that what you are stating is not
correct. You will realise that this is a
recent development and a different subject.
About the motion for suspension of Rules,
I have given it in a piece of paper a motion
under Rule 184, How isit that it is not
receiving your consideration ? What is the
objection ?

MR. DEPUTY-SPEAKER : This was
cunsidered by the Speaker.

SHRI JOYTIRMOY BOSU : There
was no mention before the House in the
morning.

MR. DEPUTY.SPEAKER : You had
given before, in writing, a motion under
Rule 184, and that has been disallowed and
disposed of by the House......(dnerruptions)

SHRI JYOTIRMOY BOSU : This is
differcut context altogether. 1 am afraid
you are not abiding by the Kules of
Procedure. I suggest that this be put before
the House to decide whether this discussion
should b taken up under Rule 184 asa



M7 Discussion rva,

[Shri Jyotirmoy Bosu}
moton or it should be talked out under
Rule 193 which is nothing at ali.

MR. DEPUTY-SPEAKER : The House
has already decided it in the forenoon

Shri Mukerjee

SHRI
(Patna) rose

RAMAVATAR  SHASTRI

MR. DEPUTY-SPEAKER
please

Order

SHRIJYOTIRMOY BOSU 1 know
the Foreign Minister 18 very reluctant to
pass a resolution, I know their political
atiitude, but the Chair should not mde
with the Government

SHRI M, RAM GOPAL REDDY
(Nizamabad) : This 1s very unfair

SHRIJYOTIRMOY BOSU What 1s
the harm in having a resolution ? Let some-
thing concrete go before the world that
this Parliament has adopted a unanimous
resolution condemning US action and the
escalation of boming of Hanoi why 181t
that you want to stop that ? Why 1s it that
the Foreign Minister 18 not supporting us
in this matter ?

MR DEPUTY SPEAKER Mr H N
Mukerjee -

SHRIH N. MUKERJEE (Calcutta—
North-East) Mr.  Deputy—Speaker,
Sir, this morning, the whole House, mn
almost every section of 1t, was seized with
anger and indignation at the ghastly Ameri-
can action in Vietnam and I feel personally
privileged to have this opportumity of
starting the discussion on this subject. But
would like to add, Sir, that this House in
its wisdom, | hope, would decide when we
have finished our dmcussion that there
should be something more positive than a
mere discussion which might sppear some
what theoretical in regard 10 this subject
and a decition in regard 10 8 uUnAMIMOuUs
resolution by the House, which, by the
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morning's temper appears to be very
likely, 13 something which1 commend to
everybody m this Assembly

Sir, President Nixon has been  braggng
lately that with China alongside him, he
has the future of the world 1n his hands. 1
know, Sir, and the world knows that like
the dream of the “*American century,” this
latest dream ol the pettifogger in White
House with putnid policies and performa-
nces which stand condemned before the bar
of history will vanish into thin air

As sure as the sun will rise tomorrow
the radiant and stupendous fight for the
liberation of Vietnam will trumph, come
all the battalions and bugades and
blackguardnies of all the imperialists 1n the
world agamnst her Sir1 feel that India’s
voice must rise loud clear, in condemnation
of the mad-dog employment by American
imperiahists of the lasgest ever air and naval
armada 1n a senscless vendutta against the
people of Vietnam

In the last 48 hours the port of Haip-
hong 1n Noith Vietnam has been subjected
to the heaviest bombing attacks in history,
Added on to the My Laisse and other
unspeakable mass atrocities with which
mankind 13 famihar, Nixon's record 1s that
of what the vahant Vietnamese called him,
‘the most heinous war criminal of our
times *

Sir, if by brandiahments and political
or economic bribes to Peking, the Ameri
«an imperialists 1magine that they can
bail themselves out of their predicament
1n South-East Asia, they are hving ina
fool’s paradise

Theis much-advertised million sirong
army of puppets in South Vietnam has
nearly vanished The vile and hypocritical
talk of Vietnamisation and phased with-
drawal of United States troops has been
shown up to be the perfidy which if alw-
ays has been and they are driven today to
the enormity that this House, this country
and the entire world unhesitatingly con-
demn,
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According to a recent estimate in
Pravda which 1 found quoted in the
Round-table, in an article written by
a professor of Jawaharlal Nehru Univer-
‘sity, Dr. Vishal Singh, over 5.8 million
civilians have been killed, maimed or left
homeless during the period of the Vietna-
mese war. Some 7 million tonnes of bombs
-and artillery shells have been used by the
Americans during the last 7 years.

This exceeds the tonnage of boms
dropped by America against the Fascist
powers during the second world war. At
the end of last year, the use of 6,800
ktlogram bombs came to light. It was
described by the United States military
men in Vietnam,-] am qouting their words,
*‘the next best thing to a Nuke.” “‘Nuke”
is the American word for a nuclear bomb.
The next best thing to a Nuke, nuclear
bomb, is a 6,800 kilogram bomb.

It is so devastating that it can kill
everything within a radius of 3270 feet,
Let us recall, because we belong to that
fundamental fraternity of Afro-Asian
peoples, that the aiom bomb was hurled
on Japan, that the United States imperia-
lists practised bacteriological warfare in
Korea and chemical warfare in Viet Nam.
All these happened in the case of coloured
peoples like ours, And let these white
barbarians remember that if they do not
mend their ways, they would be hurled
out of history by upheavals beside which
the Russian and the Chinese revolutions
would look tike a tea party.

The Viet Nam question moved us so
deepty, and this morning, the atmosphere
in this House. as one-salw the scenes here
in this House, was one which moved us
deeply, because it cannot be isolated from
the anti colonial uspurge of people every-
where, It is a fight for freedom against
the last vestiges of colonialism in Asia. It
isa stryggle by a small nation of poor
people who have shown tremendous guts
and humbled the world’s mightist power.

< We fnd that in so far as the fighting
isconperned, she . Frovisional Revolution-
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ary Government of the Republic of South
Viet Nam, during its discussion with the
American representatives in Paris laid
down some very clear and specific terms
on which a settlement could surely and
honourably have been arrived at. They had
said;- and [ am quoting their worlds; on
the 2nd February, their statement was
made

‘“ The United States Government
must set a specific terminal date for
the complete withdrawal of all US
troops, officers, military personnel,
weapons and war materials and those
of other foreign countries in the
United States camp, without posing
any condijtions whatsoever. This
specific terminal date will also be
the date for the release of all military
men of their parties and of the
civilians captured in the war inclu-
ding the United States pilots captured
in North Viet Nam. And the Viet
Nam people further demand that the
machinery of oppression built by the
United States in South Viet Nam be
disbanded completely and its head,
the so-called president of the Saigon
puppet administration be packed
off.”.

Those are the two demands, absolutely
clear, cogent, lucid maid demands on
which there could hardly be any difference
of opinion. But the Americans have deci-
ded not to accept them but on the contrary
to show how far they can go by way of
barbariy.

The people of Viet Nam have shown
their courage and determination in an
epic struggle which will ever be remember-
ed in the annals of man. That is exactly
why we know that the world’s peoples
whether in the Soviet Union or in the
Socialist countries or the peoples of India
have rallied round the banner of Viet
Nam, and that is why today in our parlia-
ment we saw scenes in the morning when
everybody, . almost -everybody encluding:
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one or two people perhaps in this House,
felt that something so utterly black-
guardly had been done by the imperi-
alists in Viet Nam that India should do
something about jt.

1 feel that India has a special duty and
responsibility, because India is Chairman
of the Internaticnal control Commission
and India along with Canada and Poland
has a very special responsibility to move in
this matter. I do not know what Govern-
ment would say. 1 know that the other
day, the External Affairs Mimister had made
a statement in regard to accelerated bom-
bing of Viet Nam and expressed the sorrow
of our country in regard to that Buta
great deal more is demanded Why is it
that we do not know more about what the
International Control Commussion of which
India is Chairman has been doing 1n this
regard? What have we done in order to
move the Security Council? Have we ap-
proached the chairman of the Geneva Con-
ference so that we can move in this matter
more effectively?

What are the exact steps which India
has taken? In the mean time, as today’s
morning’s papers were read by every one of
us, we felt that the first thing to be done-1
do not know if Sardar Swaran Singh has
done it; I shall be very happy if he tells me
that he has done it—was to summon the
US Ambassador to South Block, just as
Moscow has done in regard to the US Am-
bassador 1n the Soviet Union, and to tell
him to convey to his Government India's
condemnation of the kind of incident which
is being perpetrated by the Nixon Gang.

In our own interest also, India must
move closer and identify herself with the
Just struggle of the people of Vietnam. And
that is why the long-overdue step of fully
recognising the Provisional Revolutionery
Government of the Republic of South
Vietnem should be taken, and we should
establish full diplomatic relations. 1 do not
seo my hon. friend, Shri Dinesh Singh,
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here, but we know how Madame Binh came
to this country, how a certain kind of faux
pas was committed by our External Affairs
Ministry because they did not quite know
what to do about it.  But surely their eyes
must have becn opened by the concatena-
tion of events since that incident, and we
should do something here and now. I hope
the External Affairs Minister isin a posi~
tion to tell us, if not today, then tomorrow
or the day after, that India shall give full
diplomatic recognition to the Provigional
Revolutionary Government of the Republic
of South Vietnam

1 do not wish to go on adding to the
same theme because it is a theme shared by
everybody in this house bar a few puerile
exceptions. 1 say, let us do something
honest and positive about it,  That is why
my desire is— and I commend 1t to the House
that we try to proclaim tothe world, pre-
ferably by means of a Resolution, which by
waiving the rules we can easily manage to
accept ff Government comes forward to
suggest waiving of the rules, I am sure the
House would not have any objection, to
have a Resolution,—and by a Resolution
and by other means, we condemn entirely
and unequivocally the latest American en-
ormty, and send our greetings and good
wishes to the wonderful ana heroic fighting
people of that region.

SHR1 INDRAJIT GUPTA (Alipore):
With your permission, I may just inform
the House that news has just come that
thousands of people have been killed in
Hanoi and Haiphong,

DR. SHANKAR DAYAL SHARMA
(Bhopal) : I rise to join in the condemna-
tion of the barbarous, dirty war of America
against the people of Vietnam. This is the
only word to use, and there are reasons for
it. It will be remembered that it was in
April 1968, four years back, that President
Johnson announced that bombing north of
the 17th parallel would stop.  But now we
find four years later that not only has bome
bing been resumed, but has been resumed
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in a bigger way. There is greater intensity
in it. Just now we were informed that so
many civilians have been killed. No infor-
mation is needed. This morning, we come
to know that large scale bombing of Hanoi
and Haiphong had started. The bombing
of Hanoi and Haiphong was entirely con-
centrated on the civilian people. If the
American think thay can make the people
of North Vietnam succumb and so dissuade
them from helping the People's Liberation
Army, they are sadly mistaken. It is not
only North Vietnam, but the sympathies of
free peoples througout the world are with
the valiant people who are fighting against
the stooges of the USA.

Of course, many of us, when we were
told to in April 1968 that bombing north
of the 17th parallel would stop, know
this night he a trick; when were told
that the boys would come back, as Nixon
promised, we knew also that Mr. Nixon
was trying to win the presidential election
as a peace candidate, The trick worked. ITe
did win by a slender majority, but what
we feared has come true. We were
told that Vietnamisation will work, and
the American forces will be withdrawn.
Of course, Vietnamisation did not deceive
anybody. We knew that Vietnamisation
simply meant they wanted their stooges,
the mercenaries of the puppet government
of South Vietnam, to fight with the arms
supplied by the armament factories of the
United States of America, and the brain of
the Pentagon there to guide them. This was,
according to me, in line with American
policies. 1 have always believed, and
it is very obvious, that the armament
manufacturers, the armament lobby in
America, have always been strong. The
links between the armament lobby and
the Peniagon aie also wel known. Itisa
well-known fact that the various generals
after retirement go on the Boards of
Governors of those massive armament
concerns. It is also known that at times
the directors of some of these big
manufacturers of erms for humen massacre
become  Secretaries of State. The link
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between the American Government, the
Pentagon and the armament manufacturers
is known,

And this is quite obvious. Moreover,
there can be no mistake about it, the
armament manufacturers want to test the
new arms that they manufacture; and for
testing, they must find some place in
Asia and Africa, and this they think is the
best area where they can use them
without creating problems for themselves
in the States.

In regard to the bomb which has been
referred to; the bomb about which Mr.
Mukerjee has been talking, it is known
as the daisy-cutter; a beautiful name
has been given to it. It is a bomb which
kills everything living within half a mile
radius of the place where it is dropped.
Other weapons may be tried; but one
thing is clear; and we must make it clear
to the world that this will not do; I have
absolutely no doubt that thjs particular
attempt will not succeed. As we haws
seen, in spite of this heavy bombing,
cities are falling in South Vietnam against
the onslaught of the People’s Liberation
Army.

1 am repeating this and am using the
term People’s Liberation Army carefully
and with a purpose. Because, at
times, there is a confusion and the
impression is created that the fighting
which is going on is between the North
Vietnamese forces and the Saigon forces,
Itis nct the North Vietnamese forces
which are fighting. It is the People’s
Liberation Army of South Vietnam; the
people who want to be free and live
their life and develop in the way that they,
want.

So far as this House is concerned, so
far as we in the Congress Party are
concerned, there should be no doubt
about it. 1t was as early as 1970 thatin
a resolution in Delhi itself in the AICC,
we had clearly said that the people of
Vietnam should decide their -owe
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future And not only that. The foreign
forces must leave Vietnam, starting with the
United States of Amerca. At that
time people said that we were partial and
that we were showing anger agamst
the American forces Today our stand
has been justified. We knew that f
the American Forces continued to operate
there, no settlement across the table
would be possible. So long asthird
parties are there, so long as Amerwan
mesence 1s there, 1t 18 not possible to gtt
a settlement The proeess ot vacation
of aggression has got to start and i
it has to start, those who are guilty
of intervention in Vietnam those
who have been bombing Vietnam should
first be asked to quit

The question of our gwing greater
help to the peoples of the South Viet Nam
and North Viet Nam who are bung
subjected to barbaric  bombing has
been raised. There again the position s
clear, our Party’s manifesto for the
1972 elections refers to the improvement
of relations with North Vietnam. We
did express 1n clear terms our admuration
tor the herow people of North Viet Nam
in their long struggle and this had been
re emphasised by our recent decuision
to establish closer diplomatic ties
between our two countries So naturally
our hearts, our sympithies go to the
heroic people of North Viet Nam who are
being subjected to this type of barbaric
bombng by the American Forces

At this time one other thing
comes to our mind, It looks that perhaps
this renewed bombing of North Viet-Nam
18 linked with the  Nixon-Mao
confabulations sometime back It s
clear that the condemuation of bombing
bas boen lukewarm so far as Chmna s
concerned They have not jssued thewr
condemnation  in  clearest terms. Of
coursq it was not possible for anybody to
support what 13 being done by Americans,
aot even for one or two friends of Americs
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mn this House because no human belng
will condone this type of bombing of

unarmed people So China also is
jointng 1n condemnation but it fs not
condemning these actions {n strong

terms 1t should

When 1t 18 said that the majter should
be brought before the Secunity Concit,
there can be two opinions about it. For
there 1s the veto power given to permanent
Member in the Council  OF course, 1f one
of the big powers, permanent Members of
the Security Council brings this matter
forward, 1 have no doubt that India will
support the stand taken bv the people of
Viet Nam, North or South Our Govern-
ment’s attitude 1s unequivocal, resolutton
or no resolution  What 1s important s
that the unanimous opimon of this House
and of the people ot India should be ex-
pressed tn no uncertain terms, condemn-
ing the action of the Nixon Administra-
tion,

I congratulate the House on this discus-
sion becouse I feel that 1t will strengthen
the hands of those forces In America who
are not one with the Nixon Administra-
tion People in America, I am sure, feel
like peopie evers where, that this 1s an un
called for and unnecessary massacre of
1noacent people  So, 1 join 1n the condem-
ndation, and 1 hope that we will not be
wanting in doing all we can 1n support of
the valiant people fighting for their own
nights in Viet Nam

SHRI JYOTIRMOY BOSU (Diamond
Harbour) Once again | express my regret
that, although a Resolution was tabled
about ten days ago and I had held dialo-
gues with & number of eminent Members
belonging to the ruling party, they did not
think 1t fit 10 allow the Resolution 1o be
debated and also to be adoped unanumous-
ly on the fioor of the House. It scems to
me that the Government 1 reluctant, aad
therefore, the Resolution was by-passed.
While we have hrard about the pious Reso-

luuoy of the AICC, which remuns very
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much on paper, we would have been very
happy to see that Resolution implemented
in the conduct of the Government on the
floor of the House.

This dirty imperialist war is headed by
Nixons, Johnsons, Me Namaras and West-
morelands. In fact, the U.S. Govero-
ment’s barbarism has surpassed all of its
type in history. It tramples upon the last
shred of human rights and they can hardly
call themselves civilised today. They are
no better than heynas and wolves, creatures
that look like human beings. They come
all the way from America to bomb another
peaceful country, people who are toiling
hard to make a living for themselves.
Today they have taken recourse to bombs
with delayed action, meant to inflict more
casualty on the civilians, they have taken
recourse to bacteriological warfare use of
chemical weapons and napalm bombs. But
this has created, I am glade to say—let us
take our hats off to the people of Viet
Nam—more determination, and it will be a
lesson for all in history. The unprecedented
escalation of this bembing has been created
to counteract the recent revolutionary
sweep, and that is why they have taken to
incessant bombing of North Viet Nam,
including Hanoi. Here during the Bangla
Desh trouble, we had the Seventh Fleet in
the Bay of Eengal. That was sent to
threaten and blackmail the people of India
and Bangla Desh, but there in the Guilf of
Tonkin around Veit Nam, the Seventh
Fleet is actually operating. We have not
forgotten 18th Maich, 1968, when in My
Lai they say 600 old men, women and chil-
dren were butchered and buried. There
have been many more My Lais in these
last 18 years since Dien Bion Phu of
1954,

Let us come back to our own home, our
Government’s policy, what India, as the
Chaisman of the International Control
Commission, has done during the last 18
years. Iwant to know from the hon,
Minister what they have actually and speci-
fically done and how, as Chairman of the
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International Control Commission they
have helped the freedom fighters of Veit-
Nam, what they have done to mobilise
world opinion against this U, S. action and
as a Government, weat they have done for
a peaceful solution of this Viet Nam trou-
ble. India as the Chairman of the ICC,
especially as Co-Chairman, is treated with
utter contempt and disregard by the
Government of South Viet Nam under the
command of the Pentagon of the American
Government. Qur Government has taken
lightly the way they have treated our perso-
nnel very recently in the matter of grant of
visas and the U. S. inspired rioting in front
of the Consul 1n sagon, because it
does not suit them to be strong there.
We know these pepole very well by
now,

I want to ask a question whether they
have forgotten what the late Pandit Juwa-
harlal Nehru had done in the Brussels
Conference in 1927, when, as freedom
fighters. Nehru and Dr. Ho Chi Minh, 100k
united decisions.

This Government 1s a Member of ilic
Security Council. Have they in the past
raised the matter before the Security
Council ? Have they tried to bring matters
like my Lai before the Human Rights Com-
nussion 7 No. why were these issues not
raised ? Instead, t ey invited the great
butcher, Gen. Westmoreland to pay a
State visit 10 this country as a State guest
along with Mrs Westmoreland. Why are
they so adamant about refusing recognition
to P. R. G. ? Even the other day on the
10th April on the floor of this House in
reply to a calling attention motion, Sardar
Swaran Singh said, a clear no, as far as
the issue of granting recognition to P. R. G.
is concerned.

Even the full-fledged diplomatic rela-
tions with North Vietnam came only a
few months ago in the context of Bangla
Desh, not before. Have we given any
assistance to the freedom fighters of
Vietnam ? My answer is, nu. In Delhi,
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if we call on them in their Embassies, we
are shadowed by half a dozen CID offici-
als. Our numbers are taken. We are
interrogated. That is the position; that s
the attitude taken.

On the contrary, what have they done
for South Vietnam? They have been
trading with South Vietnam and selling
strategic materials, the quantity and value
of which had been increasing since 1971.
This Government succumbed to US press-
ure and imposed a ban on trade with
Cuba and North Vietnam. Mrs. Indira
Gandhi’s Government took the plea that
if we traded with North Vietnam, the arti-
cles might find their way to China. Now,
we are trading with Nepal. Can anybody
explain to use what are the measures you
have in your hand to prevent those goods
from passing on to China ? There is no an-
swer to it. We understand the ban on trad-
ing with Cuba and North Vietnam was
imposed under express pressure form the
American Government, They have been
surrendering themselves to the US press-
ure, while rendering lip service to North
Vietnam, There was a circular in the early
60s issued by the American Government
on the Marines which had stated that any
stcamer carrying any goods for North
Vietnam and touching any port of North
Vietnam will be banned from carrying
foodstuffs under American aid to India.
Will you believe 1t, Sir, that they had re-
circulated that circular te all Central Gov-
ernment Departments of the Government
of India 7 Mr Chagla, who was the Fore-
ign Minister at that time, admitted mn
reply to a question of mine that no depart-
ment will hire such steamer which had
earried gaods for North Vietnam. That s
the character of this Government.

Mrs Gandhi is a sovialist leader. During
her visit to the United States in 1966, she
had called this great butcher President Lyn-
don Johnson as a man of peace; That spoke
for your outiook and for your assessment
about the Vietnam war. We did not even
try to stop this Indian beauty queen
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Ruta Faria from visiting South Vietnam
and entertaining the American troops
there, That young {ady has been givena
passport and visa to come back to India
and visit her people here. That is the
attitude we have seen.

How did they behave with the honoura-
ble lady, the Foreign Minister of P, R. G.,
Madame Binh ? When she came here, not
a single minister went to receive her
Under US pressure, even her aircraft was
being forbidden tc land on the soil of
India. Then after a lot of pressure that we
exerted on the Government, Government
agreed that her plane could land. I sugg-
est that this Government should give up
its timidity and sever diplomatic and
trade relations with South Vietnam, the
puppet Government which actually does
not exist. It 1s criminal to have anything
to do with this puppet Government of
South Vietnam. Here and now Sardar
Swaran Singh should make a statement
demanding the stoppage of bombing
immediately, withdrawal of United States
and foreign troops from Vietnam and the
whole of Indo-China and recognise fully
PRG. Then, this Government must send
a note to the United States Government,
condemn:ng its action and intimating the
displeasure of the government and the
people of the country over this. Then,
Mr. Deputy-Speaker, on behalf of all of
us, you should sent a note tothe US
Government and intimate to them the
great  displeasure that the house has
expressed today

{ want a positive and definite reply and
I expect the House will join me 1n saluting
the heroic people of Vietnam.,

SHRI S. A. KADER (Bombay-Central-
South) : Mr Deputy-Speaker, Sir, some
people have a knack of spoiling things.
Here I find that my hon, friend, Shn
Jyotirmoy Basu, has spoiled the feelings
of the House by making it a party issue
and trying to attack the majority party.
The hon. Member, Shri 8. D. Sharma,
has made clear the stand taken by our
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party on the Vietnam ijssue, Today
morning we witnessed a scene in which
all sides of the House, except, one or two,
were clamouring for a debate here and
now, and this should be the attitude and
the spirit of this house, if we want to have
an effective say on the barbarous atrocities
that are being committed on the innocent
people of Vietnam.

History has created people, both good
and bad. We have many number of good
people ; but we have bad people also.
We had Timore, Chengiz Khan and Nadir
Shah. Recently, we had Tikka Khan in
East Bengal. Now it is the Nixon of
America who is creating and recreating
history by destroying the innocent people
from the air.

During the Bangladesh crisis we saw
Americans— and when | say Americens |
meen the American Government ;
American people are  different—the
American government and their friends kept
quiet over the atrocities which were
perpetrated in Bangladesh. Not only that,
they instigated and inspired China to see
that confrontation with india is complete
and to see that Bangladesh is not made
an independent sovereign State. Now
that Bangladesh has become a reality,
which even the Americans have recognised,
they are now turning their attention to
some other areas. As rightly pointed out,
they are trying out their missiles, their
weapons to see that they are properly
tested

As far as this Vietnam question is
concerned, we are worried today that but
for the atom bomb everything is being
tried out, We do not kmow, may be a
moment will come when even the atom
bomb may be used for tho purpose of
annihilating the people of Vietnam. Then,
what would be the resuit 7 It would be
worid confrontation. If this House, which
is the representative of 550 million people,
one of the largest democracies, does not
take into account the international
complication, then 1 think we shall be
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failing in our duty if we do not raise our
voice of disagreement, our voice of protest,
our voice of saying that what you are doing
is wrong.

What are we to do ? Mere speeches will
not do. We will have to take some
concrete action.  Our Government can be
requested to alert all the chanceries and
embassies of the world. Just as we wore
creating opinion about Bangla Desh, it is
high time that our embassies should
consolidate the world opinion which is
already created against the atrocities
perpetrated by America in Vietnam.

The second thing that we should do,
as pointed out by Shri Bosu, is that the
ban on trade with North Vietnam should
be lifted immediately and we should start
trading with them. We should also
recognise the provisional government of
that country as soon as possible.

SHRI RAMAVATAR
Immedsately, today.

SHASTRI1 :

SHRI  S.
appropriate time.
our Government.

A. KADER : At the
We should leave it to

We should in all our earnest efforts
mobilise all such forces and people in the
world and the Government should see
that this is taken up in the United Nations,
either in the Security Council or an urgent
meeting of the UInited Nations may be
called for this purpose. If we do this,
then alone we would have done our duty
so far as this humanity is concerned.

Let us at this moment not forget those
victims, that too innocent victims, men,
women and children, in Hanoi and all
other places where they are bombed.
Today we not only express our regret at
the mass killings but also strongly protest
against the barbaric attitude of the MNixon
Government and all that they have done
and are doing in Vietnam,
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*SHRI P A. SAMINATHAN (Gobiche-
ttipalayam) Hon’ble Mr Deputy Speaker,
Sir, the House 1s now discussing the
barbaric and tnhuman bombing resorted
to by the United States on Hanos and
Haiphong and 1 wish to participate n the
discussion of such an important 1ssue
On behalf of the Dravida Munnetra
Kazhagam to which { have the honour to
belong, 1 wish to condemn in the strongest
possible terms this inhuman tragedy that
18 being enacted by the United States in
Vietnam

1545 hrs

[SHRI N, K P. SALvE 1 the Chaty)

Sir, india 1s 8 member of the United
Nations Secunity Councii and this member
ship of the Secunity Council provided
us with a golden opportunity to rare the
issue of the atrocious and wholly
condemnable activities of the United
States m Vietnam Unfortunately 5n,
so lar no action seemns to have been
nitiated by our Our Government to have
this matter raised 1n the Unsted Nations
Security Council  This, 1n my view, Su
needs an explanation from the hon
Mimuster of External Affairs 1 would
like the Government to tell the House as
to why they did not think 1t fit to raise
the matter 1n this important interpational
forum.

The siuation n Vietnam 18 getting
worse day by day and the present
uncivilised action of the United States
only hightens the need for immediate
acuon to put an end to the atrocitles
bemg committed by the Unied States 1n
Vietnam The enure world 1s shocked at
the smpunity with which the United
States continues to perpetrate this ghastly
tiagedy 1n Vietnam Fverv day the
newspapers  carry the stories and tales
of suffering of the people of Vietnam at
the hands of the United States forces now
in operation n Vietnam  In London,
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Kurt Waldheim, the Secretary-General of

the United Nations talking to reporters

expressed his horror at the bombing of

North Vietnam cities by the United

States

Thousands of brave soldiers of Vietnam
hiberation forces are laying down their lives.
This recent bombings by the Unsted States
had left behind many people killed. The
attacks had been directed against the civi-
han targets We can well mmagine the
colossal damage this bombing would have
done to North Vietnam in terms of men
and property when the air atiacks were
resorted to five times n a single day

This being the situation in Vietnam,
President Nixon sunplistically proclaims
that the 1ssue in Vietnam must be solved by
the people of Vietnam themselves This
attitude of Nixon stupefies the entire inter.
national community  kven the United
States Sendtor Fullbright has condemned
the attitude of Nixon. Reports have ap-
peared in the papers condemning the pos-
tures of Nixon administration in relation
to Vietpam

Sir, the Government of India and more
particularly Sardar Swaran Singh, hon
Minister of External Affairs, has told the
House that India 13 taking all the steps to
bring about peace in Vietnam and that it
feels that all the foreign forces, including
the United States forces, should withdraw
from Vietnam. However, I would like to
ask from the Government as to what con-
ciete steps we have taken 3o far in further-
ance of our objective It 1s not enough to
give expression to our views alone  We
have to 1ake some effective action  Siy, as
I pomated out earlier, India will have to
take up the matter on its own i the United
Nations Security Council

The conscience of the entire world was
shocked when the inhuman and wholly bar-
batic dion a the United States army perso-

*The oniginal speech was delivered ju Tamil,
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nnel perpetrated on the people of My Lai
unfolded itself in the nows papers. All the
conventions of war were thrown to the
winds. Women were raped and later killed.
Others were just put to death.  This being
the background of the United States, their
conscience was naturally not provoked when
similar tragedies were being perpetrated by
the blood-thirsty hoodlums of West Pakis-
tan on the innocent masses of Bangla Desh.
Not a word of sympathy was expressed by
the United States Administration They
chose to remain the silent spectators of the
heinous crimes committed by the Pakistani
soldiers on the men and women and child-
ren of Bangla Desh  But, what is more,
when the c-nflict between India and Pakis-
tan arose, they did nol lose any time to
malign India i the United Nations Secu-
rity Council. They sponsored resolutions
in the Security Council and did not hesitate,
contrary to all evidence, to even brand
india as the aggressot  This being the to-
tally anti-Indian attitude of the United
States, it is really unfortunate that India
had not raised the Vietnam issue in the
Security Council and condemned the activi-
ties of that country strongly.

Sir, for the past two years, the Nixon
Administration had been saying that they
wished to withdraw their forces from the
soil of Vietnam. They also assured the
world that they were for *“Vietnamisation™
of the South Vietnam forces. Notonly
they took no steps in that djrection, but
they have done everything contrary to their
publicly proclaimed stand. They have
doubled the Seventh Fleet and their bom-
bing activity had been resumed on a mas-
sive scale. This is an unparatled perfidy of
the Nixon Administration. They did not
even hesitate to use bomb of 6800 kg.

Since the beginning of the war inVietnam,
58 lakhs of people lost their lives and the
people have been subjected to untold mise-
ries. Seven million tons of bombs huve
been showered on the soil of Vietnam by
the United States Air Force.
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The United States. on the one hand, are
carrying on peace talks with the leaders of
the PRG of South Vietnam at Paris and on
the other hand are resorting to all kinds of
hostile activities against the people of
Vietnam.

The sufferings of the people of Vietnam
ar¢ at no less scale than what we saw in
Bangla Desh. Unspeakable cruelties at the
hands of the United States Army are the
order of the day :n Vietnam, We are dis-
cussing this grave : matter to.day in the
House and all sections of the House are
unanimrus in exlending their sympathics
to suffering brave humanity of Vietnam.
Government have expressed their concern
on 1he situation there  As we did in the
case of Bangli Desh issue, when we mobi-
hised by all methods the international opi-
nion in favour of the people of Bangla
Desh, we have to make the international
community to become alive to this momen-
tous and grave issue. The least the Gov-
ernment can do, even at the cost of repeat-
ing, 1 would say, is to raise immediately
this issue in the Security Council,

The people of North Vietnam and South
Vietnam are ethnically and culturally one.
The division of Vietnam is illogical.  This
splitting up of Viefnam was solely respon-
sible for bringing in the American imperia-
lists there and the problems that followed.

While concluding, Sir, 1 wish to con-
demn the bombing activities of the United
States on Vietnam once again.

SHR1I VASANTRAO PURUSHO-
TTAM SATHE (Akolg) : Mr, Chairman,
Sir, it is really a thousand pities that a
great country and the great people of Ame-
rica should have to see this day the Presi-
dent feeling so utterly frustrated, defeated
and desperate, That desperation has led
to near-madness and he is raining on the
small people of Vietnam the worst bombard-
ment secn in history.

Sir, the United Nations was founded
with the sole object of keeping peace in the
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[Shri Vasantrao Purushottam Sathe]

world, and one of the founders of the United
Nations was the great President Roosevelt
Shall 1 recall, Sir, that the United Nations
Charter opens with these words

*“We, the people of the United Nations,
determined to save succeeding genera-
tions from the scourage of war which
twice 1n our life-time has brought untold
sorrow to mankind and to reaffirm farth
m fundamental human rights tn the dig-
mity and worth of the human person

It was with this objectithat they began
to save mankind, and if any Gavernment
has violated the U N Charter and made
the United Nitions most weak 1n the
comuty of nations, 1t has been the American
Government by that one single act of thetr
involvement in Vietnam T am sure, Sir,
that President Roosevelt must be stirring in
his grave to ses the violation of the very
object of the United Nations, to see the acts
of his successor, particularlv, Nixon All
this policy began with the Dulles’ formula
of containing communism They wanted
to contamn communism by arms That was
the dullest policy ever evolved by any
country 1n the world The result 1s that
they have not been able to contain commu-
nism by arms, and ultimately Nixon him-
self realised that communism could not be
contained by arms, Therefore, he went
with overtures of friendship and love to
Mao and Chou and we thought that, now
at least, these two big Powers had come
together and that the first truitful result ot
that friendship would be withdrawal of
American forces from Vietnam and stop-
page of bombardment  But, actually, we
have seen that, after this friendship war in
Vietnam has been escalated more and bom
pardment now has gone even beyond the
17th Parallel Is this the outcome of
friendship?  We really hoped, and we still
hope, that the big Power that Chma 1s, will
be able to exert its pressure on this new
friend of theirs to stop this bombardment
and compel withdrawal. If China ioms
hands with USSR, India and other big
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Powers on the world hike Francc and U.K.,
1 am surs, enough pressure can be generated
on the United States to see that this bar-
baric bombardment 1s ammediately stopped
and the United States quits Vietnam lock,
stock and barrel here and now That is the
only way by which 1t can be saved

Arguments were advanced that, after all,
they had gone there as advisers or friends
ol the South Vietnamese people at their
invitation It has heen proved utterly falsc.
We know what happens when the people
of 4 patticular country want to fight for
their liberation treedom, and that has
been amply demonstiated in  Bangla Desh
When peop'e wanted to hight for therr
freedom a war was fought and the Libera-
tion succeeded 1n just tourteen davs

Here,
for more than

14 yedrs, the attempt to
Vietnamise has been going on and the more
they try to Vietnamise, the more the people
of Vietnam rebel agains the Americans
What 1s this Vietnamisation? This 18 robo-
tisation  People of Vietnam dare not will-
ing to fight Now robots are being emp~
loyed, automatic weapons and automatic
bombs are employed to fght and to fire
against the people

16 hrs

Every inch of Vietnam has been bom-
barded m the last mnore than two decades
and poisoned and 1t 1s really surpnising how
these tiny small people living in these con-
ditions of bombardment could practically
live for two generations in that country
Yet, these small people have continued to
fight this giant and that 1s the shame which
ir frustrating Nixon  He thought that by
resorting to the popular slogan, *I will
withdraw my boys and bring them back’,
he would pleasc the American people but
we know what 1t 1s.  Sir, we want to dig-
tinguish here the American people from
the American administration because we
know that by and large, the majority of the
American people are against this barbaric
and brutal action of Nixon admimistration
The motherhood of America s agamnst sen-
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ding her children and boys to fight this war
because they know it is not America's war.
They don't know that they are being sent as
mercenaries to fight for a puppet in Viet-
nam and actually, crores of American
motherhood, nay, the motherhood of the
entire humanity and the world is anti-
Nixon. Therefore, I have no hesitation in
saying that the only thing that can solve
this problem is to exert enough world pres-
sure on Nixon administration. Weare
creating world public opinion. All methods
that can be resorted to must be utilised.
This is the time beccause,we don't know.
Nixon is out-Hitlering. Hitler because just
now it was pointed out that more persons
have been massacred probably than in the
entire last World War Recently, we witnes-
sed 1t 1n Bangla Desh and now it in
Vietnam. All that massacre in Bangla Desh
was possible only with the tacit consent
und assistance of America and now in Viet-
nam also the same thing is continuing.

I believe that if it is necessary let us get
together the nations of the world. We have
seen unfortunately, the Security Council,
because of the vote or whatever it is, is
really not an effective forum. Ifit is
necessary, let us take some steps to get
together these world powers out side the
United Nations, If recognising the PRG
helps, let us recognise PRG. Let us take
every step because [ am afraid that if
proper steps are not taken now, this war
may spread because a mad man, we do
not know, what he will do. There may be
a confiagration engulfing this entire region
and possibly, the whole world, Therefore,
1 submit that every possible step must be
taken to see that this escalation, this
major escalation is stopped, the bombing 1s
stopped and the American troops are
withdrawn and there is peace in this
region.

st wew  fag@ wwgad
(mfaax) : eawfa @few,  wis
warfegat ¥ frgaa o gFaT wod
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e & fod, sywar & fad, §a¢
FHE 19gT ag AT ¥ afr ),
qTT | I AIEAUSTR AT § Wt
fam, fe su d gufadmard wia w
garfaa frar, oY srorgfaar ) g &
& afexr & g fagaarw & &
TIHI A W Y1 IH gud ¥ qudar
F) grewFy, WY agi 1Y §9 ¥ o o
g9 w41 §, weq I wiwat goF w9y
FT qraq &3 F fawsw @ ar
amar g fs gfrar & ar et §
faggara & ar? & orf qu-gv, wfafen
wwarar g aar § faq & Fran faag-
AR & AIAAT 9 F@ 3 WY T &1
gy U g9 ¥ AT F3q7 9T ¥
1T FYHT UK T & G T w7w
ISIAT 4T |

famaam ) saar, a2 gaz F &
arg gfaw ¥, oF wEwT wuy ¥
T & o o Aaw ¥ @
g wadfaa faggary @t siqemr &
fad g &, afse gfrar @ a@-
a¥t awarfaat ar qt e« ghaare 2
%7 aY FT W § a1 fagawm 9
AFAFT I FWAT HT & TN FF67T 5
gfosft wws @ g

1954 & Jr3ar griww gwr, wigt
oF gwalar fear ) A% weada
faagarn &1 fawrer gar ) 114 deere,
uF AT, Yar ary § af Sdar
% a7 gur f* Q g a3 g
e 377 7@ g wwdwr A afwg
femaam Y dfw agraar 3 soey
#3 faar | wadiwr § §15 s9% €Y 51
v fear w3 ¥, ¢ WiEY aey
fawaars 41 wegafa amr fegr war
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[sft sz famrdy aradd]

I afiry Py oY oraa w7 gRdA
wiex 7@y a1 1 gy faataw A gur )
fagaare 87 qAAT 7Y OO G WY
Togr § wadl AT FT HAAT FW §T
A< T8 feaqr war |

AT FAOT &g &1 JgTET
ar | &g sfawa & farggrd @
f ggfawn 71 war FT A frgaam
w g w3 | R anar g fEwga
Ffama g favarfaat 1 aeq aw@
# Pt <@r & grawar & fr 3w a1
F19 %7A 4T /v &1 T fgar qur g1
Affy Juk @@ FQA FfAAT A1
ATy @Y &Y SrEIT A oY 1 ANG
I ¥ WMT-TT IHT HATZ GFAT 91 )
wgter ¢ faga mist afamT & 2, g8
gra A 5T A1 A8 § o aF ug
Wraar A8 & Fr Sar gawld s
geag feg § oroew fiear | g9 AR
qreqe A e ma @ §) 39
fagaarm & ¥ wrigrgE A @73 wrg
gfaa & wrw wAdA grgd &
qOE ATAT F1 qrAr F gA W6 T
oqq & faqaary & qaw ¥ FEA Fr
w1 faer mar 0 Qe doe wifoa
Frug & fEv e & gudwr guy
I, 45 74 F1E ¥ g @) faga-
AR FT AV A T Y TF UL
Hqratd) F1 qo8 § 1 Famgarn syl
I AT FA, A5 N MWL 1 9N
fagaam T3 ag et giAr wifad )
78 arg a7 & fr wrva Qur Fagaam
@At A o\ Faw fagaara @ A,
arsive Y, Fearfedr f, 9 eadw @,
qTeq g1, YT &1, A A§8 g, A
frdY Iz & @19 HYR ¥1 T A9 AT W
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o7 ¥ wfr & fofy & dymere &
W e s fmmam g ¥ ¥ adt
frerdarr | Ay Tadaa & e oy aved
faaaar ) werd 5y oF derfad &
et & w0 ¥ 9 A Nfow a1 w53
quAFT I9% AT § | AHOW FP @
faxaar sngar § wfra fFAsad foeay
goAr Jg g N Afw ¥ § Saw
& g% Y 91§ geargar fgard A
Y 1 wg Flame ¥ vgr ¢ @ go
UFe WAL IAF ATFL 4 AU A A
wig, 37 gfrz & gardt v & afrg agd
paT B 1 AfFwE Aar s¥agr ¥
fagraim & qew ¥1 @rw IIT F7
AHIFT & ATT U AFARE FATA [T
wodt famar &1 9@ Awa agad N
ffgw s Wi Ry fAAmA ¢ fw
VI TH ATAN J 9gH §v qFAT
gAY VS HT W IE AIAAT T I5A T
71§ aifaed 77t & 1 gk Tro ;at A
Tq AT W A FT AL WIEAT  gwr
fs qgr MY 2, o1 fagurfamiz «1
gavr w31 | FfeT A OF gg W
qRAT AW G AIAAT FAT AT A I
ot ? Al fead arf ¥ B 9z qar @
Far g | WA gHAF A go uFo A Y,
afrg g N Eatcfra sy &)
¥ ¥q gt ITFT gA AT FT g% §,
qran afeaz & 2g sraw Jor gwA §
& fagaara & gz a7 a1 .fgd,
gfanr a7z ar aifgy, wadwr
agf A% ¥ WiT guv famaaw o) g
T97 2 s s g awatar 94 gy
A% qF a8 K1 WTHA g wreard
ady w3 |

gad ata 98 ¢ oF ardw ww
Y afigd forwr e a7 el A
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fagaara g we wet o Wi forad
ot ggaeD ag A §, S o fegr
s AT Afgy 1 WA WY @ A
N yaem worr wifgd v o fafg ax
oy forw 97 fggaqw & fasqg o)
waw gArg @ aw W fagaam §)
FAGT WA AR FT FAAT ¥ % |
W wgsaar 1 anT fqagas o -
QHTEE WX UF AT ST & €9 ¥
faxfaa €13 7 587 31 5a%
fagq qaw® ®r WA w7 oy AT
wifgd 1 48 a@ @ qar wwdE
&7 0% aga agr 3 fagaam & aw @
& gai Af F1 Afaa wwde
qIeA UF Q¥ GFe ¥ %@ 141 § fag
# famad w1 w1 A A oW W@
2 wezefa femsr & and@sr wY
Fargfr Y 4 & agi & wig fasa
@ & WAT g qWOFT FY ) awEy
ot @ agdwr & fag fowam wfsq
g Sraar | wRAF F ey A, 0§
fades wsear wigar § & aw 6
faga wr aarw ad ¢, faagamw &
AAN { AFd a7 § WA ) qq@ {
QuAFT 7 TG & qEAAA ¥ w4y N
wen @A w1 haer fear, wwber X
FAAT GFAAT  qIX KT QT AG W
Iq% iz wwa%r fagasw ¥ @
s ifre Twar @ fo foed @ ushe
wfeq 1 aAm § Ak dw ¥ ok
s ST AAT A K AN
faaraw Tar aga qaet @ o

16.1S hrs.

[MR.'SPBAXER in the Chair)

qR faggam ok w der o
qr T wgt ark S o wgr o1 fw
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AROTT Y a7 ¢ W WY ey ¥
fis faaaamy aadt eqrdlvar & fag
gr § AT ag fod wr sefada gawx
W wwre gl v ag fee
it & Q) «war @ | ol samdA
{17 o I FIHAT FT gH AT FLAT
qifed ) oF 7 oF feA audwr €
faggTm GEFT FAT 9RAT | AR
aUFI frgaamm 1 saar &1 9,
AT WX JUH T §g7 61 FH FR
# fag weadisdia &da & wore w1 |
oI g9y HToarg FN A ¥ qwwAr
05 @ gt A & FE weAr faww
q%ar ¢ 1 9% w9 U THAARAF
uatfawar &, s F@A § T faet
# for gw w9 & w1 Aagw ¥ afwa
qZIAAT ¥ GFT § AT AG | FAW HIA-
G FT IFAFY AT Ag 1 W
aql &t fregr A & gra @gw A
ara Twag 3 Afwa favgr w o
w7 famqai® ¥ guenT &1 gw A
fawer gaar | 9q® fag Nfafrar <,
gefanar & §AOE 9§ HT AIEA
AWR O § gRdey aw
g fag sorr dmr oA Wigarg
Fe fadw @l wgaw o g@ wwt &
Fa¢ & AY oigr oF gda & el qur
an g% fo awga ¥ ¢@ feafa & gm
FY $ AT § T A AT A
wra% § a1 T FW maw

s & Wvg §ER Cfeard gom
DAt W § ofgm & W
§ gzulw 43, WIAMAAT ¥, TES
for gAY AW, SUC EW
wigd ¢ & a%w g &) feggam &
gt & ant ¥ ¥aw stfaw wgrgyfa
AT SO® BN IY GREAT B gW R
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[ wzwr fagrd wraedat]

¥ dr ot ¥ aek @ o wferat
u¥ a% W y¥e § geade o g gé
Ewd frx wg weawr w7 d @i @
e €9 A, ax a% glaard 2w free
aff w1 wsd, gad ey Ui aTATAA
) gD T AT A A g qwd )
g wwar § s nfmga fasaifd daz
& J9t R ¥ agyx g fagamir &
wod 7 mfiaqm adF § 6l faga.
A aaar & fga ¥ ew Fedv a0
waty w37 AfEy ) v@ fear B wry
QUHI 9g T & frarqg afr gqd
Yar fear gz @) fox ofirar & dar
LIATATq &7 gwAT § fagd  r-en
g wad sEar & yfa queaer ey
YT TwaAT ¥ Uy { 9o wrgd sgaear,
o sEeqr €1 qAEA FX qWY §,
v 99 | 5@ faar § O afEa ¥
& AT W YA FH T FTYAT 7@
dtrafarm Wl i wagwid s
@ gvd ot wit ¥ af feed sar Aqen
LCiUl

SHRI V. K. KRISHNA MENON
(Trivandrum) : Mr, Speaker, this debate
takes place not in the context of the North
Vietnam bombing incident or of another
chapter in the tale of atrocities that have
been committed in that part of Indo-China,
but we are now concerned because the
present phase of this aggression and war
18 ope that well-nigh threatens worid peace
on a large scale; and secondly, the reme-
dies that might be suggested from various
places, including this House, mught per-
haps have the effect of rebounding on

itself by invoking a machinery which
prevents Vietnamese resistance.

Therefore, I would like to say a few
words about this, First of all, much have
becn said about Indian’s responsibil.es
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1am not one of those who want to say that
India has not shouldered those responsi-
bilities nor discharged them from time to
time  But equally, there have been lapses.
The main responsibility.we have is in sug-
gesting to and persuading the Indo-China
parties to agree to the acceptance of the
Commission, The Commission would
have been accepted in 1954 by the Indo-
china parties, whether it be Vietnam or
any other, but for the fact that India was
leading the Commission and by her per-
suasion the other party had come in in that
way, because the Indochina people were
not willing to accept Canada at that time,
though Canada during that period, in the
south-eastern world, was regarded as part
of the British system. That 1s one of our
great responsibilities. 1 will come to that
1 & moment,

But the situation here today s one 1
which we have to remind ourselves and
bring the responsibility of the United
Srates home in this matter [ want to say
at once, not because Mr. Piloo Mody 1s
stting in front of me,~—this castigation or
indictment or criticism or analysis of it 1s
not anti-American propaganda; we are not
against the United States of America; no-
body is. We are against the policies of the
United States of America which led to the
world war, which suppressed the liberation
movement of the peoples, and what is
more, which introduced a new doctrine
that, like the British had been before, God
created the Englishmen to police the world.
No such thing happened so for as I know.
1 do not know anything about God, and !
do not think anyone would say that, Itis
100 much of a job. In this way, this pre-
datory mission of the Seventh Fleet travel.
ling all over the world, as though Interna-
tional custom permits it, is something that
threatens our security.

There was a time 1n this country when
United States turned down to our Prime
Miaister and said, “You cannot send this
particular element to a certain part of the
world because it may of use to the manov-
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facture of atomic weapons, and therefore,
“you must take it off your ship.” And he
said, *“We can go through your roof; we
can send it wherever we like.” The poai-
tion today is that this country acts upon
its sovereignty.

Now, we come to the question of the
violations. First of all, the aggressive war
in Indochina, it is needless to say. isa
violation of international law; a violation
of the fundamental principles of the
Chacter. But over and above that, the
large number of Geneva conventions—
1 am not talking about the Geneva
Conference—the convention in relation
to the treatment of the prisoners
of war, the convention in relation to the
use of gases in 1925—she has not signed—
and then the other conventions in regard
to genocide, the human rights convention,
the convention in regard to the
articles of Nuremburg in regard to
war crimes—if one had the time one can
tabulate, and they are numerous—they are
all international violations. and also viola-
uons of the convention or the laws of the
sea, where inland waters are regarded as
open waters by them and warships go in.
-1t is a tctal violation against the interna.-
tional law, and international anarchy has
. been let loose by American aggression in
Vietnam,

Then, 1 will come to the domestic
aspects of it. 1want to say at once, I
would not like to be guilty or take upon
myself to say anything, to give expression
to anything which may mean that even a
private individual in this country wants to
say who should be elected President of
the United States. That is their business.
So faras I am concerned, they are all
about the same, There have been Demo-
cratic Presidents as well as Republican
Presidents. Anyway, it is not our busi-
ness. Itis highly improper,

. But when violations of their own muni-
cipal laws or their own interpal laws are
of such a character that makes the war ille-
7l Yy it is my business; that is to say,
this war is waged against the American
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law itself, The United States secepted the
articles of Nuremburg by a declaration in
the Congress, and thereby, itis not only
a violation of the Nuremburg articles but
viola ion of the American law itself, and
sending large numbers of people illegaily,
and thereby - without using any strong
language —committing international briga-
ndage at the iastance of someone who
has no authority to do so.

The other aspect of it is-—again it isa
border-line the release and the utilisation
of weapons of mass destruction. particu-
larly nuclear weapons, under the United
States law, is the privilege, the monopoly
and the lunction of the President of the
United States. that is to say, the coupling
of those bombs by the person to drop it; he
is told that whatever system it is, when he
is flying and drops the bomb, the security,
the survival of this world, is relegated to
one person; and there have been instances
of presidents going mad: not this one; 1
am not talking of this one. Therefore] it is
far too ‘much of a responsibility to be
entrusted to any one individual.

The US is puilty of violation of interna-
tional law not only in the general semse,
not only in the sense of the UN Charter
in the sense of various commitments than
she accepted particularly the commitment
in the Geneva Conference when Mr, Dulles
said and issued a siatemeni : we will do
nothing to upset the arrangements that
have been made by the conference but also
other conventions on the treatment of the
prisoners of war, about cruelty. about the
use of gas aud other weapons which cover
defoliation, whereby means of life had
been taken away. Large parts of Indo-
China would nnt be fit for agricultural
processess for a long time; not only human
beings but the whole soil has been poison-
ed; because the jungle was giving protec-
tion, they took away the leaves so that they
can see right through them,. This process
of strip-tease act on the trees has created a
situation where when the war is over the
population faces other disasters.



”e Discussion re.

[Shri V.K, Krishna Menon}

Then you come to the question of the
present situation  Here, 1t seems under
your procedures no one can say things at
the right time, I ndean no disrespect to the
Chair; I only mean that for this debate you
have had to wait for ten days It hay been
reported that the Forelgn Minister said the
other day Mr Krishna Menon was there
and he did not invoke the Security Coun-
cil  Fust of all there 1s such a thing as
this doctrine, as times change conditions
change But apart from that I have never
asked for the invocation of the Securnty
Counctl [ know what will happen  The
Security Council will pass a resolution un-
less the Russians veto it, asking the Viet
namese to stop fighting just as thev acke |
us recently | have no desire to invoke the
machinery of the United Nations for this
purpose, It 15 a total misunderstanding 1o
say thar the Security Council or the Gene
ral Assembly or the other organs includin,
the Human Rights Comnussion have g1
other functions when there 1s daneer to the
vorld, apart from local wars when there Is
threat to peace n the world the Security
Council irrespective of previous comm t
ments comes forward in order to stop that
threas of world war  That threat of wotld
war 14 on accoynt of the intervention of
the Umted States

The next aspect of the question s m
regard to negotiations 1t would be a bad
thiug if it went out from ths House that
even 1n the worst circumstances we thor ght
the only way of sotving tie dispute 1 by
war, that 13 to say ulumetely  The Viet
namesc sav that there s not onlv room for
negotiation but there m st be negotration
Negotiations for what!  Negotrations for
vacating aggression that 1s to say for the
withdrawal of these troops, to assure that
Americans would not be killed and the
other people would not be kifled, and that
arrangements may be made for them to
get out 1n the same way as the British and
French troops chd after the depradations
over the Suez. too see that a machinery 18
provided for them to go out. In that sense
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there 13 room for negotiation. It is that
negotiation that the United States sabo-
tages because it was clear that there were
noreal difficulies about the withdrawal.
It 13 said thas of they withdrew too quickly,
then all people will be kiled. They do
not want to accept the pledges and com~
mitments of the Viet-namese people that
they will observe this, that are the other

That 1s the purpose of the negotiations

That negotiation should have the approval
of all responsible people

But at the present time we have a sito-
ation where war is raging on a large scale,
where bombing 1s (01 more intensive and
there are greater bomb loads than at any
corresponding time mcjuding the round-
the clock bombing of (sermany by the
Allies More children have been killed
Viet Nam by bombing than the total des-
truction of human lves 1n Germany during
the last world war We can go nto varjous
other things but you could not come to
any conclusion by merely reciting the atro-
cities There are cruelt es, disembowhng,
vatpous other things wiich should come
before the Genocide Convention of the
ITuman Rights Comnussion and persons
concerned, President Nixon 1o this case,
Secretary of State and other warjords they
would have to come up for trnal, 1if mter
nationat law were to have 1ts play as in
Nuremberg, they will have to come bafore
such a Commission.

I am sure the Foreign Minster would
nout take it as any thing except pohtical
criticssm I regret the statement made by
the Foreign Mmuster i this House that
the PRG did not qualify for recognition
Who are we to say this?

Who are we to say that the PRG ddes
not qualify for recognltion ? Beganing
with bamboo sticks, they have gained
control over four fifths of the territory, that
13 to say their severeign nights over the
torrtory 1 do now want to treat this as 3
seminar on international law, but what
are the criteria for recognition ? Fimtly,
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territory. That they have got., Secondly,
Government. That also they have got, Peo-
ple owe allegiance [to them. The third crite-
rion is whether they are able to perform
thieir obligations, If they were not able to
perform their obligations or near enough
to do 30, the Government of India or the
Foreign Mumnister would not have invited
the Foreign Minister of the PRG to come
here. That is to say they do qualify in
this way. But Iam not saying that either
this House or any one of us should teli
the Government when to recognise and
whom to recognise. That is their responsi-
biity. If they make a mistake, they suffer
for it as they did in the matter of East-
Bengal.

What is our duty in this matter? I would
say only one or two things. We cannot
say that public opinion in this country has
been activated by those who are able to
activate it for our purpose. I will not
g0 into details. There is not a large vo-
lume of opinion that a neighbouring coun-
try is sought to be annihilated. There is
no doubt that the purpose of this war, so
far as the American side is concerned, is the
annihilation of those people, and thatis
why the war is being waged in this way,

Secondly, we have not raised the ques-
tion that the war is being waged from
American territory. From the east coast
point of Indo-China, the west coast point
of the United States is 1800 miles away.
There is no allegation that at any time the
Viet Namese have even as much as thrown
a stone at America, that any American life
has been endangered on American terri-
Lory.

The presence of the United States in
Viet Nam is itself a violation of the
Geneva Agreement and all aspects of inter-
national law, They have no business to be
there, because they went in  there in order
to stop communism, as they said. It was
not stopped in China or Russia, and they
tried to stop it in Indo China, What is
more, after that it was said that they had
gone, privately of course, in order to pre.
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vent communism getting into India~there
are lots of them here—so that communist
invasion may not come to India. These
things do not wash, and they are like poli-
tical manifestoes and so on. They are use-
ful sometime, but nobody believes them.

We have a situation where war is waged
on such a scale that it is no longer a local
issue, and I must think that we must hope
that this is the last phase of this war. The
last phase of this war is when Saigon falls.
If Saigon does not fall, the war will con-
tinue, and I cannot say whether they will
get so far or they will have to make another
effort. It should be over endeavour to see
that the forces that are trying to liberate
Saigon should be assisted to do so in every
possible way. No one suggests that this
country should lead an expeditionary
force, allow its Navy, whatever its size, to
g0 into these waters. But the first element-
ary, essential step is that this Government
should recognise the PRG of Viet Nam.
If you do not, it means that you have no
confidence in these people being able to
liberate the whole country. It means that
we are holding the scales even, as the
British did between Pakistan and ourselves.
And therefore, the first responsibility that
we have is the recognition of the position
of the Revolutionary Government. At any
rate, we have no right to say that they do

not qualify for recognition. Ithink it is
really a thing against them.
Thirdly, it is necessary that in the

United Nations, while the Security Coun.
cil cannot be invoked that way, if our
diplomacy is sufficiently energetic, there are
various other ways in which world public

opinian ¢an be utilised through that
organisation,
SBRI PILOO MODY (Godbra) :

On this solemn occasion, we have to recog-
pise that what is happening in Viet Nam
has happened in many parts of the world
All of us abhor war, we abhor violence, we
detest the destruction of vast territories
and innocent lives of people and the atro-
cities that we have come to learn that
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mankind can commit on other members of
the species. It 1s to protect us all that we
have over the years tried to develop a system
of security, & system of laws, which we have
tried to embody, as my hon. friend,
Mr Krishna Menon, put 1t, 1n the various
charters and conventions that all the
countries of the world have come to accept
as international law governing the affairs
between countries and people. It 1s this
deviation from the rule of law which we
all should accept that has resulted 1n
human misery. 1 cannot think of a single
country i the whole world, not excluding
ours, which on occasions has not tried to
cut corners and deviate from the rule of
law as laid down by the UN in 1ts various
charters and tried to do things which have
resulted in large-scale human misery and
loss of many lives

There 1s a peculiar obsetvation that
the Jarger the country, the stronger it s,
the greater isitsfolly The United States
emerged out of the second world wir as
notonly a very large countrv which it
has always been but also as the stigngest
country tn the world 1 think Istorv
alter the last world war ndicate
that the United States has commutted more
folly than any other country in the world,
closely followed by the Soviet Union,
which in strength and size is large and has
also done the same things and deviated
from the same rule of law, the same
principles which we have all aworn to
uphold. we are supposed to be the largest
democracy in the world and we are also
grining in strength from dayto day I
would very much hke to hope that the folly
that has been committed by the large
powers 1s not commutted by us

On this particular issue of Vietnam,
I would make an earnest plea not only to
this House but to everybody in the world :
Let us leave Vietnam to the Vietnamese,
Let them decide their own future Let
them decide for themselves what form of
Government they want. let them decide
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for themselves who shall lead them. Let
us for Christ’s sake leave Vietnam to the
Vietnamese. Most of all, I would lke to
tell the United States, leave Vietnam to
the Vietnamese. I would like to tell the
Soviet Union, leave Vietnam to the
Vietnamese. 1 would like to tell the
Chinese, leave Vietnam to the Vietnamese,
1 would hike to tell the people of our own
country, leave Vietnam to the Vietnamese.
And, I would like to tell this Parhament,
leave Vietnam to the Vietnamese. 1
would like to tell all the interested
members here, leave Vietnam to the
Vietnamese Finally, 1 would like to tell
the North Vietnamese to leave South
Vietnam to the South Vietnamese. Thank
you.

SHRI DINESH SINC(iH (Pratapgarh)
Sir, 1 am one with the hon. members in
this House who have suid that the struggle
in Vietnam is a struggle for national
liberation But 1 would add thatitis not
merely a struggle for the liberation of
North Vietnam or of South Vietnam or
of Indo-China as such But it 1s the conti-
nuation of the struggle of the Asian people
for their liberation, 1t s the symbol of the
people oll over the world who are strugg!
mg for mdependence and for equality
Assuch, 1t 18 a metter which 15 not
only of interest to us but 1t 18 & matter
which ccncerns us  deeply.

1 agrec withthe hon. Member, Shn
Piloo Mody, when he says that we should
request the United States or others to
leave Vietnam to the Vietnamese. He
was conveying his views that the United
States should leave Vietnam to the Viet-
namese, I agree with him to the extent,
that we should all leave the Vietnamese to
determine thesr internal matters. But we
cannot leave it to anybody when freedom
is in jeopardy. Then itis our duty as
citizens of the world, as a responsible
country, as a responsible government, to
take interest in the preservation of peace,
m the elimination of domination and
colonialism. I do not agree with the hon,
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Member, Shri Piloo Mody, that we should
leave the Vietnamese struggle to the Viete
namese people only. It is part of our
struggle. What happened when the
Seventh Fleet came into the Bay of Bengal?
How did we feel then 7 Can we say that
woe shall ignore altogether where and
how the Seventh Fleet, or any other nume.
ber fleet, goes and does what it likes ? Is it
not part of our duty, as sn independent
country to express our views; not only ex-
press our views but to participate together
with other members of the comity of nati-
ons in the preservation of peace and in the
defence of the people who are being oppre-
ssed today ?

Much has been said about the atrocities
in Vietnam. Mylai and so many other
incidents have been discussed in this
House and elsewere. I do not wish to repeat
them. Butl would like to read outa
small portion of an article which I happe-
ned to read the other day. It gives a
somewhat graphic account of what is
happening in Vietnam today. This is a
study made by the Cornell University and
not by the Vietnamese people :-

“A Cornell University study has
calculated that this is equialent to
two and a half Hiroshimas a month
or a ton of bombs every minute.
The total of 6. 3 million tons of bombs
dropped on Indo-China from 1965 to
1971 represents 250 ibs. for every man,
woman and child in Indo-China, or
22 tons for every square mile of territory
and is more than twice the3.1 mil-
lion tons of bombs dropped during
world war1I in all the theatres of
fighting and the Korean war
combined.”

Then it goes on to say how the United
States in its efforts to force Asians to fight
Asians is now trying to put out whatis
called an eclectronie war, Vietnam has
become a laboratory, a place to try out
new weapons that the United States is
developing like Pave Phantom, Smart
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bomb, Laser Bomb, TV bomb snd Com-
mand Vault and so on. It adds:

““To these must be added the pine-
apple bomblets (each of which can
spew out 250,000 steel pellets in a
horizontal pattern across the bombed
area), the flechette (meant to drive
several hundred one inch barbed
nails through human bodies, shred-
ding muscles and body organs) ......... »

Here is Asia being made a laboratory
to try out electronic war by one of the super
powers, How can we in this House sit quie
etly and wait for these bombs, these
weapons, to be perfected in Asia, to be
used against Asians, maybe in Indo-China
today and in India tomorrow? Can we
say that it is not our concern ? Can we say
that it is not our duty to see that the
destruction of human lives and the values
for which our own people have given their
lives should be allowed to be destroyed,
as we sit and wait in this House ?

Besides this, there is an obligation on
us as the Chairman of the International
Control Commission. The House is aware
how the struggle of the Vietnamese people
culminated in what was the Geneva
Conference in 1954 and an expectation
that that would end the colonial rule in
Vietnam, The Geneva Conference was
basically an exercise in enabling the
colonial power, France, to find a face-
saving formula for leaving Vietnam and
enabling the people of Vietnam to take
over.

Then, suddenly we found that France
had left but the United States stepped into
the shoes of France, How the United
States came into the picture seems to be
amazing. Having come into the picture,
what did they do ? They keep on changing
the governments in South Vietnam ; they
kept on picking up and throwing out
Presidents and they kept on doing so many
other things which have been mentioned
in newspapers but which I would not wish
to repeat in this House.
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Then, what do the United States say ?
They say that they must be satisfied that
there would be such-and-such arrangement
before they can go. Who are the United
States to decide or even request, much
less demand, that they should be satisfied ?
How would the people of the United States
have felt had some outside power said,
when there was a civil war in the United
States, that they should decide how that
war was to end and how the wishes of the
people were to be ascertained at the end
of the civil war? Can we say that any
outside country has a right to decide how
people will conduct their affairs, settle
their disputes and sort out their affairs ?
This is exactly the position n South
Vietnam today.

T'he people of South Vietnam, who have
grouped themselves round the Provisional
Revolutionary Government of  South
Vietnam, have gone to the furthest limit
to accommodate opinions of ecverybody,
including that of the Uniied Statcs, to say
that they would be willing to negotiate,
discuss and see that forcgin troops are
withdrawn, to give every sausfaction to
those countries which have troops there,
to ensure that all their troops wili be
withdrawn free from damage and also
that their would be a transitory government
which will arrange for elections. I do not
think that one could expect from the
Government of South Vietnam a better
deal than this, that they are satisfying all
the interests which have interposed
themselves in South Vietnam.

And yet, the United States continues
to step up its war efforts, to go on from
the'conventional war weapons to electronic
ones some of which 1read out just now,
and on to the dangers of a nuclear war.
Maybe, they will find some nuclear weapon
which will be on the borderline, which
will have a nuclear explosion but which
will be givent some other name, and then
they will try itout in Vietnam. 1t is an
exercise in pushing us, so long as we are

APRIL 17, 972

escalation of US Bombing 2388
of Hanol

willing to accept being pushed by the
United States. They go on increasing their
capacity to destroy ; they go on increasing
the sze of the bombs, the rapidity with
which they are dropping them and the
number of planes that are dropping them.

What, after all, 1s a nuclear bomb *
It1s a weapon of mass destruction. It
thev can destroy entire Vietnam without
the use of a nuclear bomb, there 1s hardly
any need for it, But what 1s the end
result ? Human life 1s being lost, property
1s being destroyed, and their natural
wealth 18 being destroyed, There is
chemical war, electronic war and there
may be some kind of a semi-nuclear
war

How long are we going to wait”
Where do we stop ? After they have used
some kind of a nuclear bomb, maybe, we
shall again sit and discuss this and pass
some resolution.

I agree that yn the conduct of affairs
affecting other nations one cannot impose
one’s will. 1 agree with the hon. Member,
Shrt Krishna Menon, who has had every
great personal know'edge of the negotia-
tions during the Geneva Conference, that
we cannot send an expeditionary force
But 15 there anything other than the
sending of an expeditionary force and the
forcing of our opmion 7 Isay, thereis
something, and that 1s the mobalisation of
the international community.

What did we do in Bangladesh ?
For 10 months, we watched and when
the people of Bangldesh suffered, we were
mobilishing the international opinion
Are we doing that today in relation to
Vietnam? The hon. Minister madea
statement in this House on the l0th of
April. It is a statement 1 would commend
for its brevity, It says:

“The Government of India have
always opposed these bombing raids and
they hope that these bombing will stop
immediately.”
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If the bombings could have stopped so
casily, they would have done many years
agn. This is a kind of statement we have
made on several occasions. But the thing
is that we stop there.

The question is : Has the Minister of
External Affairs invited the American
Ambassador ? Has our Ambassador seen
American officials in Washington ? Have
we talked to the Asian Ambassadors ”?
Have our representatives- | appreciate
our Ambassadors are here in a meeting
in New Delhi—the cltarpe-d’aflaies
talked 10 the Governments in other Asian
countries ? Have we approached the
Airican countrics ? Have We approached
the Laun American countries > Have we
tried to mobilise the world opinion ?
There is also another forum, the United
Nations, the Secwity Council or the
CGeneral Assembly. 1 have no doubt that
the Foreign Minister will etve thought to
this matter because it 15 a matter which
concerns us very decply.

Today, when we talk of living in a
cooperative world, we must accept that
there will be aberrations, that there will
be difficulties. But we must equally
tecognise that there are ways of dealing
with it.  The United States cannot live
in isolation ; the United States cannot
dominate the world. There are other
forces. And the strongest force is the
will of the people. There will be, 1 think,
no other record in the annals of history of
bravery and coutage as that displayed
by the people of Vietnam 1n ther
struggle against the world’s mightiest power
today.

There is, 1 think, a need fur us 10 stand
Tor their support. There is much talk
today of an Asian approach, of Asian
security. Here 15 an example where Asian
security 1s being violated.  Asjan hves
are being lost. Asian independence is
being subjugated. It is a matter where
our dipiomacy will be put to test. But
I am equally conscious that these
responsibilities are in the safe hands of
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our Foreign Minister and that he will
make every effort to bring about a solution
which will not only uphold the honour
and dignity and the independence of the
people of Vietnam but will also give
honour and respect to the poliey of the
Government of India. It is a matter
which we hive got to take an initiative,
We have accepted the responsibility, an
international  respons’bility, as  the
Chairman of the [uternationit  Control
Commission which 15 charged with the
mploment wtion of the Geneva Agiecement.
What s the essence of the Geneva
Agreement 7 | would say that the essence
of rthe Genevi Agreement is to bring about
the independence of Vietnam. How do
we bring about the independence of
Victnam? A procedure has been laid
down a procedure that was agreed to,
If that is not being impiemented, we have
got  to see whether there are other
alternatives to bang about the recognition
of the government in Vietnam. And that
15, 1f other efforts tail, we must make it
clear now, and declaie that, if other cfTorts
fail, +f the Unijted Staies does not
imiediately stop bombing, we shall have
no option but to 1ecognise the Provisional
Revolutivnary Government as a token of
our faith in the people of Vietnam.

SHRI SHYAMNANDAN MISHRA
(Begusarar) . Mr. Speaker, Sir, 1 do rea.
lise that on a subject on which there is al-
most a national consensus the debate ata
certain stage 1s bound to be of a repetitive
nature. But the repetitiveness of the debate
only emphasises the fact that there is
near unanimity i the country on the
subject.

1655 hrs.

[SHRt N, K. P. SALVB in the Chair]

To my mind, Mr. Chairman, the present
situation is the result of faiiures all round.

There has beea failure at the level of the
United Nations. We can hardly imagine
a world body sitiing supine while an in-
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numerable number of people have been
killed and almost a nation stands n the
danger of being decimated

Then there had been the failure on the
part of the International Control Commis-
sion It hasexisted only 1n name

Sinularly, Mr Chairman, the super
Powers which have appropriated to them-
seives the duty of maintamning peace m
the world have done precious httle in this
direction, in the direction of solving this
problem

Also the contribution of the non-align-
ed nations has not been 1n evidence to any
extent so far as this vast tragedv that has
been enacted for 1 pretty long time 18
concerned

Our contmbution too, the contribution
of our Government, more particularly when
vou consider that we have been the Chair
man of the International Control Commus-
sion, has been negligible, and 1t seems as
if there has been no Commission and India
has not been the Chairman of the Commis-
sion

S0 we find ourselves in the present
situation. It does seem to me that we are
meeting at one of the most critical moments
in the history of Asia Perhaps Auia had
not undergone a more critical period even
during the Second World War Thisina
moment of decision for the United States,
but, equally, 1t 1s a moment for coming out
of the warm bath complacency so far as
the Asian nations are concerned Tt appears
now that Asia 18 sought to be converted
into the cotkpit of another world war.
There 18 now a measure of stability and
peace tn Europe and, therefore, the
arena of conflict 18 sought to be somehow
shifted to Asia A spectal responsibility
rests on Asians to see that Asia 18 not
sucked into another vortex of war So,
Mr Charrman, 1 was thinking whether 1t
1s not imperative on the part of Asians to
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take an mitiative m this matter, and
whether India, as the Charman of the
International Control  Commussion, could
not, 1n collaboration with other countries
of the world which are so-minded, take an
mitiative in  the matter of convening a
Conference of Asians

Now, in the past such Conferences
have been held and I do not want to cite
those examples which must be very much
m the minds of the hon Members at the
moment But, 1t appears to me that this 1s
one of the categorical imperatives of the
present situation that such a conference
must be held without delay

17 hrs

Now 1t has becn emphasized by so
many  hon Members  hat  the peoplc
of Vietnam had given an oxamphk ot a
will which cannot be conquered by the
mightiest power 1n the woild And may
I say that at this moment our thoughts
80 to the great revolutionary lcader, Ilo
Che=Minh, who provided a umgque
leadeiship to  hi  peopk 1 leader
ship which has not been nviled for
centuries, a leadershup which has steeled
the determination of the people which
has not flagged esen atter the disappearinee
of the leader from the scenc

Now, how much have thev suffered /
When we remcmber that, 1t sends a
shudder down our spine There are few
people in the world who would not hike to
emulate their example when 1t comes to
seeking national identity and hiberating
thett vountiy from the foreign clutches It
1S pot my intention to repedt most ol the
suggestions which have been mide by hon.
Members, but a few susgestions bear a
repetition

In the firet instance, 1 must say that
we are clearly of the opimion that this
brutal bombing by the Americans must
cease without delay But how 18 1t
gomng to come about Can it be brought
about by the expiession of & pious will by
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the Parliament of India ? In fact, we are
proud of the Parliament of India that it
has taken the earliest opportunity of
expressing the sentiments and feelings of
the entire nation on this subject, but we
would have been equally proud of this
Government if it had come out with a
resolution expressing the feelings and
sentiments  of  the entire nation
instead of throwing the whole subject
into a kind of a peculiar wishv-washy
discussion . ( Interruptions )
It is also very clear that our countrymen
would like that the  Americans
withdrew fiom the scene and allowed
the Vietnamese problem 10 be settled
withcut  the benefit  of the Amerncan

bombs.  This 1s another thing which
must be made abundantly cleas to the
Americans

It must also be in the mnterests of Ame-
rica, which now tind 1tsell 10 a
great predicament, and is almost caught
the cleft of a stick as 1t were, that they
must not stick to the rezime of Mr. Thieu
and they must trv 1o go by the doctrine
of recognising lact. I there v gomg to
be a solunion without Mr  Thieu, the
Americans should not fight shy of agree-
g to such a solution

SeLN S (oY

Tnese are some of the thwgs which
must be made clear to the Americans and.
at the same time, if we as a Government,
that is, a8 the Government of India, take
some steps in the direction of convening
an Asian Conference, 1 hope  there
would be a distinct change in the situation.
Probably, the moment 11 comes to be
known to the Ameticans and to the other
side also that there is au  intbative 1n this
direction, there is bound to be a relaxation
of tension and of conditions in  which
the issue may be taken away from the
battle-field to the conference table.
That must be the fitst step in this
direction and ! have no manner of doubt
that if things are allowed 10 develop in
their own way, South Vietnam would
develop into the Yugoslavia of Asia,
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SHRI INDRAJIT GUPTA : What do
you mean by this ?

SHRI SHYAMNANDAN MISHRA :
If he wants to know what exactly do 1
mean by this, 1 would say that it would
not develop like a satellite Communist
country, but as an independent country.
With these words, Mr. Chairman.
I express my complete agreement
with the sentiments cxpressed by other
Members of the House so far
as the complete denunciation of this escala-
tion in the situation in  Vietnam is
concerned.

hon.

SHRI K. P UNNIKRISHNAN (Bada
eara) Mr  Chairman, despite the two
aterventiors from  the two  extremes of
the political  spectium, one  from the
extreme right, from Mr Piloo Mody and
another from the  extreme left, from Mr,

dygptirmay Bosu, the debate  so far has
shown that the heart and  soul of this
counhy and this Government and my

party 1y absolutely sound, and
stand by the commitments which we have
inheryted from our own  struggle for free-
dom and of our own policies and manifes-
toes, that is, concern for  world  peace,

that we

anti-imperialism  and  that  coneept of
Jawaharlal Nehtu, that is, of Asian
solidarity.

I was a bit sorry  to histen to Mr. Piloo
Mody when he talked of isolationism  and
said ‘leave Vietnam to Vietnamese'. | do not
know whether he would have said the
same thing about the brave people of
Bangla Desh, and said let these people
bleed to death, when unheard of massacre
was going  on there. It 15 unimaginable
that when theie 13 naked aggresston against
some Asian people, our fuends and owr
neighbours, we should leave them to their
own fate. L am so sorry for what  he has
said, 1 must say it is rather shameful on his
part to have said this in this House, What
we are concerned with today is the dastar-
dly attack of imperialism against the fice-
dom and sovereignty of a brave people. It
is against a friendly country, a country
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with whom we have close ties And 1 must
remind the House that 1t 18 a country
with whom we have diplomatic rela-
tions Thesaga of Vietnamisa saga of
supreme human achicvement a seminal event
which has changed the course of history
We have never seen such a vahant fight
anywhere, at any period of history 1 would
invite the attention of the House to the
scenario of Vietnamese historv 1t 1s not the
first time that thev are fighting for freedom
They have fought against the Mongols
they have fought agamst the Manchoos
against the Japanese, against the French
and now they are fighting aganst the
Americans and I am sure that this House
will agree with me that the struggie for
their liberty will succeed whatever much
Piloo Modys pught say or think Their
determination 1s something unique The tra-
gedy which they have faced since 1465 when
the United States stepped up aggressiom
escalated this war can be tmagincd from
the scale of their own efforts They had built
about 50,000 k m of trenches and 21 million
individual <helters It 18 not true to say that
it 1s with Russian supplies « r Chinese supp
lies alone that they are fighting the war in
Vietnam It 1s those brave and heroic
people of Vietnam 1n their tiny hamiets who
are fighting the struggle in  Vietnam

I want to say this, because 1t ha« been
suggested in this House before also that
the kind of thing that has been going on
i Vietnam 15 something good for us
because China 1s no longer friendly with
us, this Country 1s in China's sphere of
mfluence etc We must and this House
must, repudiate this suggestion  frmly
because thisis a heroic  struggle and
ultimately as Mr Krishna Menon has poi
nted out, they will win agynst heavy odds
1 hope this 15 the final phase of their hbera-
tion struggle I am sure this 18 the final phase
The world press and the nrelligentsia of
the world from the late Bertrand Russel to
great economists like Prof Gunnar Myrdal
and all those whe have witnessed this
tragedy bave come to the conclusion and
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judgement that 1ts the gulity men of the
Pentagon, the guitlty men of Whitehall who
were perpetrating this tragedy m  Vietnam
acrime agamst humanity 1 agree with
Mr Krishna Menon who said that our
stand 15 not against the people of America
I would even say, 1t 1s not aven sgainst
Mr Nixon, because he 18 the prisoner of
a system Mr  Piloo Mody has, by his
performances reminded us here that only if
you oppose capitalism you can understand
the significance of what s gomng on
in Vietnam For it s the system that
promotes American capitalism  and
muitinational fering which 13 responsible
fer this policy and for the military
industriil complex which 15 engaged 1n
butlding, the American economy for war
If vou do rot understand this  ycu  just
cannot understand what s gcing on n
Vietnam As loan Robirson said some
time ago the Unuted States 1s  igainst
development because [ this intervention
in Vietnam because thev wue agamnst freo
dom ind theret e 1zamnst develpment

They stirted with a stranse thcory of
power vachum  which Id 10 intervention
through SEATO and then to total aggression
and ¢ mplete esetlstn Inshort 1t means
total and complete  aggression  against a
helpless Asian country  As we have seen the
presence of  half a4 muthon  Amerwan
troops in Vietnam has becn the greatest
provocation  that any freedom loving
people have ever faced anywlere Further
1t1s not just that They have introduced

chemical and  biological  wartare They
have brought a complete upset 1n the
ccological balance of the entue terrain

and territory of Viet Nam and also bombed
theatres Catholic churches and pigodas

indiscriminatelv. In short 1t 152 war
against  humanity Itis there that the
* anty personal fragmentation bombs'

have been tried which again have been an
invention of the military machimne of the
United States It 1s the territory of Viet~
nam where napalm corpses are staiking
about in  countless numbers In these
circumstances, we compelled to ask
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ourselves, shall we keep quiet or shall
we act ?

Because the Indian policy has been
very clear, 1 may remind Shri Jyotirmoy
Bosu, right from the Geneva confere-
nce over this question. We have not
equivocated smywhere, and because it is
a part of Asia, our own continent, that
is aflame, no Government in India can
remain  motionless, no government in
India can remain silent whatever Piloo
Mody may say. But, however we do
not want a counter-productive policy. We
have a certain responsibility, and certain
international responsibilities in connection
with the International Control Commis-
sion. We must sec that either we
reactivize the Commission with the help
of Canada and Poland or we must take
into consideration the facts that exist in
Viet-Nam today and unequivocally
recognise the Provisional Revolutionary
Government of South Vietnam.

Personally, 1 have nothing more to
say, but I am sure that this debate will
enable us to rouse public opinion in this
country and the big powers, the USSR
and China, will also take note of this.

As Shri V.K. Krishna Menon has
pointed out, we have ecntered a new
phase in this struggle. In conclusion,
I would only say this. Chairman Ho Chi
Minh, before his death, when he was
asked by a fellow-journalist, remarked.
Our rivers, our mountains and our men
will always remain, That was the great
declaration of one of the greatest revolu-
tionaries and one of the greatest freedom
fighters that history has ever seen. I
have no doubt that they will not only
remain but they will prosper in freedom.

SHRI RANABAHADUR SINGH
(Sidhi): This House meets today in a very
sombre atmosphere. This meeting and this
discussion have been brought about be
cause each one of us in this House has in
his heart bled for the people who died
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yesterday. In asituation like this, there
are always two options open to assemblies
like ours; either we are led away by the
polemics of the situation, and we weep
and cry and we make a fong catalogue of
the lethal instruments used and we almost
measure in litres the blood that has flowed
Alternatively, there is another course
open to us, which I am sureis more in
keeping with the dignity and the heritage
of this House and this nation; that we
should take stock of what we can do in
this respect, and do it. And we can
only do this when we approach this whoie
mati€1 in a quite and 1ealistic way.

What is happening, or what happened
yesterday in Vietnam was a completely
logical development of what started in
North Korea, If 1 am mistaken, it was
Gen. MacArthur who when he got the
hiding in Korea, gave this advice to his
countrymen; in future, America should
take care not to get involved in warfare in
the east with foot soldiers. It is merely a
logical development of that advice that
today when American soldiers have been
recalled from the soil of Vietnam, aerial
warfare has been stepped up and result-
antly, many innocent lives have been lost.

As I look at it, before we as a nation
can take any action which would lead to
a meaningful solution of this whole pro-
blem, we must take a good stock of the
situation and the likely developments
thereof. 1t appears to me that the present
Government in Saigon has lost not only
the support of the people but all credibility
and capability during the elections held
there and it is but a matter of time betore
this regime is entirely repudiated and
thrown out. When that happens and if
it coincides with the further escalation of
these air attacks, 1t can be easily foreseen
that a situation is developing where a
coalition government is going to be firmly
in place in Saigon. It is such a govern-
ment which can possibly pave the way
for a future where the Vietnamese can
live a frce life.



299 Discussion re

[Shr: Ranabahadur Singh]

It has been our historical heritage that
we have not been concerned with polemics
but with peace It 1sn this context that
I would appeal to our Government to
approach this problem, but I would like
to sound a note of warning here. Any
efforts on our part as a nation or as a
people at this moment will be hable to a
grave threat. The threat comes this way
recently we have had a traumatic experis
ence with US foreign policy, 1If we are to
do anything meamngful in the context of
stanching the flom of biood of the
Vietnamese, we have first to make sure
that our reactions, our diplomatic efforts
do not come as a retahiation to that trau-
matic experience We have first to Lift
ourselves up from the possible danger
that our foreign policy nught suffer from
because US policy during the last war we
had with Pakistan was something which
was shocking to us as a nation and 1f we
try to do something now 1n the context of a
solution to the Vietnamese war, we must
be on perfectly sure ground that we cause
no eye brows to bt 1aisud 1n the inter-
nattonal commumty that our actions have
been a reaction to Ud policy during the
last war

Sir, as has been stated so many times
over in this House jut now, the only
possibility open to stop this war com
pletely 1s to provide somc international
method by which all foreign armies vacate
the land and that can only be possible
and that would be, 1 think rather hopeful
at the present siage of things, If we see
that somehow it 1s brought 1o ali the
parties concerned, that warfare and power
will not prevait in this situation Our
country which only a quarter of a century
ago led the world i the methods of
fighting for freedom in our own land has
a message and has a heritage left with 1t,
wheremn some  pohicy or some method can
be found which would be meaningful and
will carry this Message to the people
voncerned
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MR CHAIRMAN Though we have
aliotted three hours for this debate, I am
afraid many Members of the opposition
and from the Congress who sent their
names will not have an opportumty to
participate, because, I would have to cail
the hon Minister of External Affaws to
intervene at about 530 also
And there after a statement 15 to
be made by the Minister of Agriculture,
Shnn ' A Ahmed So, should the House
concur we may extend the debate by an
other haif an hour I thinkupto 630 we
wiil go on

AN HON MEMBER One hour

MR CHAIRMAN For the time being,
half an hour will be good enough And
most othur Membars  would be able to
parucipatc  May 1 request the Members to
be bricf 7 Beciuse the histis very long
I would request the Membeis to give due
constderatiyn to others who want to part;
cipate in this important debate today

SHR! B R BHAGA1T (Shahabad)
Mr Charman Sir when the great leader
of the | cople of Vietnam Ho Chi minh
died and hus will was pubished 1t was
found that he hid exhorted his prople to
continue the struggle for the national
hberttion and the unifhication of Vietnam
and fight mpenahsm throughout the
world wherever they tried  to subjugate
the peoples liberation movement That
very clearly states the basic objective for
which the people of V etnam are fighting
This can also he seenin 1ts historical
perspective because 1n the last two decades,
the House had occasions to discuss this
question and mans times serjous situatiops
l1ke the present one had appeared, and the
consensus expressed in the House showed
that America wis the only case perhaps in
modern history where a strong power
contiwes to peipetuate its  folly despite
the reverses and an angry public opgnion
throughout the world and does hot see any
wisdom

In the bargain, we see the most grue-
some human tragedy perpetrated before



301 Discussion re.

our very eyes. Various speakers have
mentioned the seriousness of the atrocities
in bombing, and the new types of bombs
that are being used. If [ say it in one word,
the bombings in Vietnam exceed all
proportions. So far it has been calculated
that seven million tonnes of bombs have
been dropped on North Vietnem.

AN HON. MEMBER : In the whole of
Vietnam.

SHRI B. R. BHAGAT : No, on North
Vietnam itself, This is more than double
the total number of bombs dropped by the
Allies during the world war. I hope the
House appreciates the unprecedented
bombing there.

It is a historic  fact that the United
States did not recognise and  accept the
Geneva Agreement for holding elections as
2 means of bringing about the unity of the
country and that is how the present trou-
ble started, Instead they followed a policy
of military warfare and bombing and
escalation and conflict. The American
society is divided; there is complete aliena-
tion of the American youth from the
actions of the Government. What can be
a greater condemnation of the American
policy than the attitude of sizable sections
of their own people * What is their objec-
tive ? They want to keep their puppets
there in power and change them to suit
their needs. Yesterday it was Ky, today it
is Thieu and tomorrow it may be somebody
else. This policy is doomed to failure,
whatever may be the forces behind it.

What i+ the history of the last few
months? The American Government started
the present phase of bombing on 26th
December 1971, saying that it was a limited
operation, necessitated by the military build-
up in Laosand Cambodia and the need to
protect American lives there. Mr. Sihano.
uk’s Government was thrown out and
puppet Government was setup and to
support it, they put out the plea of build
up in Laos and Cambodia, In south Viet-
Nam they said that a Tet offensive was
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building up. They said that they wanted
to counter this and it was a limited opera-
tion. But it still continues and since
April 1, the worst type of bombing
is taking place, 500 sorties in one day.
Automatic electronic device bombs were
used first in Laos on the Ho Chi-Minh trail.
Then in Cambodia and Viet Nam. Now it
is taking a dangerous form.

If you see the Paris peace talks, despite
the fact that they were long and protrac-
ted, they had made progress. The PRG’S
seven point proposals. Nixon’s five point
proposals, finally PRG’S nine point propo-
sals and Nixon’s eight point proposals.
There was  almost unanimity about the
nulitary situation and agreement about
the release of the POWS; the
demand of the PRG was that there
should be unconditional withdrawal of
the American troops and it was felt that
the POWS should be released, it should be
simultanecous. It was on the political setile-
ment that the difficulty arose. However,
at the later stage, four parties to the talks
DRVN, PRG, USA and SVN, madeca
Significant progress. North Viet Nam and
the PRG had agreed to talk to the Saigon
Government, but minus Mr. Thieu.
Earlier they were not even prepared to talk
to them because they said it was not a
representative Government. Itis known
Thieu was elected without allowing anyone
to contest. So the talks were progressing,
but we do not know what went on into
the minds of Mr. Nixon and Mr. Kissin-
ger who was having secret talks with
China. When these talks were likely to
succeed and might have resulted ina
political and peaceful settlement of this
most vexed problem that Asia is faced
with, they started the bombing. The
reason they have given is that there is
congentration, military build-up and need
to save American lives. After April they
have said that there is invasion from
North Viet Nam. Nobody believes that,
even the American citizen dossnot believe
these excuses of the U.S. Government.
Therefore, the tragedy is perpetuating
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itoelf; and there does not seem to - be an
end of the war. The solution of the Viet-
Nam problem is the key to the peace in
Asia and even go of a now world. Since the
Americans were trying to re-align their
relations with China, we had hapes, but
they have been completely belied. The
role which the United States is playing is
rejected by its own people, by the entire
people of Asia, by the entire humanity.
Therefore, it is incumbent on -the Govern-
ment of India to heed the-unanimous voice
of Parlinment. expressing its abhorrence at
the continnation of the bombing and the
escalation of the conflict. I know that the
Government of India have stated their
point of view very clearly that bombing
must stop immediately and that the matter
shagld be settled by peaceful negotiation.
But see how jittery the American Govern-
ment is. The statement.of the Minister
on the 6th and 7th in Patliament has been
described by the American Government as
unfriendly. Not only that. The French
Government said that the matter should
be settled in the U. N. through peaceful
negotiation. That has ‘also been frowned
upon by them, Therefore, they are jittery,
they are  desperate, they know they are

Josing, but it is the duty of this
great  comntry, this great people
who have love for freedom and

national liberation, who have fought
against imperialism and  colonialism and
" for peace in Asia, to pursus this in all the
 Capitals of the world. We must create

consciousness, a strong public opinion in
the international community against the
Anterican policy in Viet Nam, against the
policy of genocide, perpetrating terror -and
deatty in Viet Nam, and create a situation
in which  the American Government
realises its folly and retraces its steps and
goes {0 the conference " table for talks and
settles this ~matier. moefuﬂy md ina
democunc mhanner,

SHRISNMAR GUHA (Conmn %
* words: of ' condsmuation are ndcquate 30
.expressme mdignartonof ‘this Hauge,
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and for:that matter of the entire’ ludlla .
people, against the savage, birbarous. and: -
inhuman bombing of Hanoi "wod - other .

parts of North Viet Nam' by the U. S, A

We will fail in our duty, while.condemning
U. S. bombing of North Viet Nam, if we
do not pay our highest tribute to those
brave and valiant fighters of Viet Nam
who suffered for decades the miseries of
French imperialism and who were under
the Japanese imperialism for. some years,
also, and aiso who for several years have
been facing the mightiest military power
of the world, | mean the United States.
It goes to the brave people of Vietnam that
they have thrown the political perveris of
the Nixon Administration into a mess
of mid-summer madness, in committing
mistake after mistake in dealing with the
problems of Vietnam.

The issue of Vietnam is to be viewed
not only as a human issue, not only as
the issue of right to liberty of - the people
of Vietnam, notonly as an issue of the
security of the Asiatic people, but we have
also a moral obligation to the people of
Vietnam because we had a historical
relation with them not now but centuries
before, A large part of Vietnam was
known as the Champa Kingdom having
olose link with the Indian civilisation.
When the great nationalist leader of
Vietnam Ho Chi Minh visited India, he
admitted that-he was in the truesensea
disciple of Mahatma Gandhi, because he
showed the same apirit of revolt against the
French imperialism and other imperialism
which Mahatma Gandhi showed against
British imperfalism. It is also not known .
to many people in India that Netaji:
Subash Chandra Bose had not only close.
relation but cordial relation with ‘Ho'Chi-
Minh,. Before he.left Ssigon for. an
unknown destiny after fall of Japan he iy
tructed the ton officers of the INA rot to-
surrender to any government biit 1o go 1o
Hanoi and sucreader to Ho Chl-Minh,.,
which they did, Therefore, it is our - MM-
obligation that. we shall stand by the pmﬂe‘
of Vietnam in theit -haur.of, -
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We, the people of India, consider that
it is the inalienable right of every people
and the peopleof Vietnam who have
withstood all  kinds of barbarism and
savagery of different imperialisms, one
after the othet, to choose their own future
in their own way, It is thelr sovereign right
not only to choose their political future
but their socio-economic future also accord-
ing to their own genius. For that reason,

our main stand should be that we
should ask the US imperialists to
quit Vietnam immediately. We should

also ask the other big powers to keep
their hands off from the issue of Vietnam.
We should urge that Vietnam should be
loft to the people of Vietnam, to solve
their problem in a way which they think
best.

1 know many big powers of the world
today will ask, *“What will happen to
the people of Vietnam if we leave Vietnam
in the present condition of chaos and
disorder ? " I would remind them of the
historic remark of Mahatma Gandhi. The
same logic was put forward by the British-
ers when the Quit India Resolution was
passed in 1942, The Britishers said, ** If
we leave India, there will be chaos and
disorder {n Inda. " The reply given by
Mahatma Gandhi was, * [ prefer chaos
against orderly anarchy.” In the same way
it is the right of the Vietnamsese people to
decide their own future. No other big
power should meddle or muddle with the
problems of Vietnam.

As other hon. members have pointed
out, I also want to highlight the fact that
today Vietnam has become the experimen-
tal ground of the latest and most danger-
ous types of weapons. It has  become an
experiment ground not only for .USA but
all othér big powers for testing their newly
Hiscavered weapons,

t want to draw your attention that
thers {s & grest danger of tie esealation of
the criais, and  this conflict in Vietnam

may spread not only to Bouth Bast Asia
ln:lo other parts of Asis also. Itis

.
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linked with international confrontation
also because there is already a  threat of
use of nuclear weapons. I do not know
what will happen when nuclear weapons
are used. | wantto remind this House
that there 15 another type of new weapon
that has bsen discovered by USA which
is as much powerful as the nucjear weapon
used in Hiroshima. It is a weapon of
20,000 ton TNT destructive capacity and
that is being used by USA in Vietnam.

Many people have suggested many
remedies. | do not know whether we
really have any capacity tw influence any
of the big powers, USA, China or Russia
particularly the United States, to honour
the Geneva agreement that was entered
mnto by the North and South Vietnam,
1 do not think we have either the capacity,
or the strength or the international
position to do that. All that we can
really do is to create international public
opinion, world opinion against the
savagery and barbarity that have been
and are being committed by the big
powers, particularly the United States,
in Vietnam. Such international public
opinion will have great force. There is
a big guif between the American govern-
ment and the American pepple. We
can tell the Amertcan people loak,
has bappened to the America of Ieﬂ‘erion.
Washington, Lincoln and Rodsévelt, Liook
how the American administration is com-
mitting mistake after mistake, crime after
crime in the nameof containing Commu-
nism; it s defending all kinds of corrupt
and reactionaries regimes facists, milita-
nists, imperialists and colonialists all the
world in the name of containing
Communism but by their conservative
polutics they are really strengthening the
bhands of communisro.

We can do much to help the peopic of
vietnam by greating world public opiion
We have read in the newspapers thata US
military contingent  revolied against
bombing innocent people. M world opi-
nion can bk created it will even ipfluence
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the American  people inside " America,
then it may bappen that ‘the flowers of
society of America, the youths serving in
armies, air force and navy may refuse one
a4y to go to Vietnam to commit butchery
of the people there, They may revolt
against their military command.

In conclusion, T would say that India
presiding over the International Contro}
Commission serves no purpose. We can

" serve some purposé if we can mobilise
Aslan public opinion and internarional
opinion, and by using the force of that
public opinion to exert pressure upon the
people of America to influence their Gover-
oment. That may be of some help.
Otherwise, we cannot really do anything
positive to stop this  butchery of the
Vietnamese people by USA.

Finally, the Vietnamese problem shoald
be left to the Vietnamese alone to soive in
their own way. Let themy dscide vheir
future as they think best. Let all the
big powers have their hands off Vietnam.
Let America quit Vietnan immediately
and without any delay.
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SHRIMAT!I M. GODFREY (Nomina-
ted—Anglo-indians) : Mr. Chairman, Sir,
1 rise to condemn the genocide perpetrated
by Nixon and his gang on the innocent
people of Vietnam, Let the world hnow
that this great democracy, the dJemocracy
of Inda, condemns wholeheariedly the
brutal massacre of the people of Vietnam.

The people of Vietnam have a right to
their own country, they are being butchered
by the blood-—thirsty Americans who have
no right to be there. The people of Vietnam
have the courage and perseverance which
has been given 1o them by ho earthly
power and we hope that this supernaturaj
power will guide and strengthen them to
defeat and drive out completely the Amer-
ican wardogs who are trying to devour
every village in Vietnam, The dtro-
gities committed against women are
unheard of in history. I would not like
to repeat them here bebause they ave too
gtuesome to be repeated and talked about.
It is Glagusting to think that an enlightenod
and cultured natioa should use its intelli.
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gence and wealth to destroy the weak,
poor and small people as the people of
Yietnam,

Iwould request that our Foreign
Minister should take up this question in
the Security Council and show to the
world that India has always stood by the
weak and has always supported those who
have been tortured or tormented and that
India always stands for the freedom and
goodwill with all the people who are
suffering and who are ill-treated by big
nations, If India mobilises goodwill and
coordination of other powers, Iam sure,
Mr. Nixon and his war-mongers will seo
through their falls and they willtry to
at least remedy what in future they may
anticipate. Although they cannot bring
back all the damage they have done, yet,
we hope, that at least now they will stop
and look back on all the bloodshed, the
brutalities and the criminal atrocities
they have committed against humanity.

With these few words, 1 would request
that actron be taken by our Government
s0 that we will stand oui, once again,
as a peace loving country and as a country
always supporting the small nations.

SHRIMATI SHEILA KAUL (Luck-
now) : Mr. Chairman, Sir, since the
last decade, Vietnam has constantly borne
a severe battering. A whole generation
has gone by without seeing any normal
times in that arca. Now, we have learnt
about the ruthless bombing of the
American bombers and the pounding that
has been undertaken by the U.S.A. Govern~
ment to bomb not only the mulitary area
but the very city of Hanoi and Haiphong
and, according to Radio Hanoi, the
situation has become very tense.

1t is inhuman to kill innocent wowmen
and children and to deny them their very
existence. It is not only killing women and
chiidren of Vietnam but by polluting the
whote atmosphere, it is endangering the
lives of tha poople of oountries that are
surrounding Vietnam,



M Drscussion re.

{Shrimat: Sheila Kaul)

The Government of U 8. A wants to
use the armaments which its factorfes are
producing every year and, to avoid 'ts over-
sprihing, has been using and selling these
arms and weapons wherever possible
It does not matter to them 1f they are
used against innocent people as long as
their women and children continue to
enjoy the frusts of their sale

During the world war 11, t happened to
ben London T know what it 1s to go
threugh War, It 1s helt

What is this struggle for ? To my mind,
the struggle 1s between reactionism and
progressivism, rightism vs. leftism. It s
not only confined to Vietnam but also
many parts of the world, In some countries,
the rightism and reactionism has been
dofeated by the ballot like in our great
country. But ia some places, it 13 being
decided by butlets. These arc the dictates of
time and no power, includimg Mr. Nixon,
can chaage them

1 do not wish to repeat what has been

said already. In the name of womenhood,
I appeal 10 my sisters 1n the United States
10 restrajn and stop the heinous crimes
that are besng perpetrated by thewr menfolk
in the streetsdf Vielnam. We also appeal
to the women of the world 0 rame
therr  voice against this brutal bombing of
women and children We condemn these
bombings.

SHRI EBRAHIM BULAIMAN SAIT
(Kozhikode) : [ rise 1o express my
deep indignation end angumsh at the
barbarous action of American imperalism
1n Vietnam and the inhuman bombardment
of Hanoy where thousands and thousands
are reported to have been kilied. At this
grave hour which threatens peace not only
in Vietnam, not only in Asia, but peace
throughout the world, 1 feel that 1t 18 our
duty to raise our vorce dnd put our weight
againat the policies of Nixon Adminstr-
ation in Vietnam and against the atrocitics
commitied by the Americon forces to ertish
the freedom fighters of Vietnam
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Sir, 1 feel thet our Government bas
certan obligations as Chairman ot the
International Contro} Commussion anid as
a member of the Security Counctl at this
hour of crisis n Vietnam 1 have no
doubt in my mind that 1t should demand
immediate stoppage of bombing and withe
drawal of all American troops from the
Vietnamese soil and for this purpose we
must mobilise the world opimon 1 also
wish to express my admiration to the gteat
people of Vietnam who are fighting for
freedom against the impermalistic forces
and who desire to have freedom to decide
their own tuture

1 would request, 1n conclusion, the
Externa! Affairs Minister who s present
here to tell us as 10 what country proposes
to do not only to save peace m the world
hut also to help the freedom fighters 12 the
country of Vietnam

PROF & L SAKSENA (Maharajgan)) -
Our Prime Muinister has risen to great
herghts 1n pur country She has attained
the leadership of her father i the country
1 wish her to attamn the same leaderahip of
the worid also When Dien Bien Phu was
besieged, Pandit Nehru issued & statement,
The American Government were gotng to
use atom bombs tn tndo-China, and Pandit
Nehru's statement forced them 1o drop
that 1dea and completely changed the worid
situation. } hope, the situstion today is
similar to what it was then What s
happening today in Vietnam is alimost
similar to what the situat:on was then, 1
want that, as Chuirman of the Inter.
national Control Commussion, we must
assert owr pushiton, catl a meeting of the
Commisson and demand mmedsate
stoppage of bombing. Otherwne, we must
immediately recogmise the PRG and say
that we recognise that Government as
protest agamst the American action, |
think, that wil rame our status to the
sume greal heights to which Pandit Nehro
had raised when he ma le that statermont on
the orension of Dien  Bren  Phu bastle
hope, the hon Minister of Externst Affar
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will give us some idea as to what he
proposes to do.

SHRI HARI KISHORE BINGH (Pupri) :
1 wish to congratulate the people of Vietnam
who are fighting for liberation against the
mightiest military machine known to
human history. I want to emphasize one
or two points. One is that the conduct of
the whole war in Indo-China is done under
the guidance of CIA. This point has not
been brought up in the House and, there-
fore, 1 have raised it. In this connection 1
have a quotation from a report of as far
back as 1965 1t says that, when there was
a discussion about the war in Indo-China,
the Director of the CIA is supposed to
have suggested that 1t is not bombing of
one bridge or (wo bridges here and there
but what they must do Indo-China, in
North Vietnam, is that they must strike
the airfield, the petrolsum iesources, the
power stations and the imlitary compounds
And, to this, the joint Chief of Stafl
is supposed to have added, ‘This is not
enough; we must also strike on their
sanctuaries, railway yards, tocks and dams.’
In short, the very life-line of the people of
North Vietnam. So, this 1s a tota! war
which we must not lose sight of. They are
waging a total war on the people of
Vietnam and it is the duty of the people
of India to stand by them. I do not know
what the limitations of the Government
are in this regard, But Indian public
opinion must be organised. Not only
this should be organised but that world
public opinion should also be aroused. I
appeal to the leaders of all political Parties
to organise Indian public opinion and also
to convene on an unofficial basis a world
conference on the Vietnam issue,

1 an

Secondly, 1 wish to say a few words
about the Chinese, The Chinese claim to
be the Jeader of the great revolutionary
movement in the world. Right. T have no
dispune with that, But, it is not a mere
coincidence that the resumption of heavy
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bombing and the escalation of war have
taken place afier the visit of Mr. Nixon to
China, Now, if the Chinese are sincere in
their efforts and in their declarations
about Vietnam, then they must categori-
cally and definitely come to the aid of the
Vietnamese people. And in this regard,
the first siep should be the recognition of
the PRG by the Chinese. 1f this is not
done, then the charge that they are in
collusion with President Nixon shall be
proved.

With these words 1 wish to remind Mr.
Nixon of the fate of the hated Naz: Gene-
ral Marshal Goering. It 15 said that
Marshal Goermng was allergic to the very
word ‘culture’.  In the same way, it seems,
Mrs. Nixon is allergic to the word ‘peace’.
QOtherwise there is no rational explanation
for Washington's icaction to the sugges-
tions made in Delhi and Pans for resump-
tion of peace talks. ! wish to remund Mr,
Nixon that he wili also meet the same fate
as the fate of Maishal Goering. 1 would
therefore, urge upon him that he should
read the writings un the wall and here and
now should declare the resumption of Paris
talks and order cessation of bombing and
withdraw from the North Vieitnam. The
Unied States has no locus standi to be
there in  Vietnam. America has neither
geographical nor historical nor ethnic
affinities with Vieinamese. This claim of
containment of Communism 1s all bogus
because they are now playing pmg pong
with the Chinese, Which is the Commu~
nist power i the region other than the
Chinese which they were 10 contain ?
Therefore, it is quite cleat that they must
in order to maintain peace in the world,
in order to save whateves goodwill and
good name of America is left in this res
pect in the world, withdraw from Vietnam
and must resume the talks in Paris and
stop bombing of North Vietnam. This s
the minimum they can o to be a civilised
government,

SHRI 8. A, SHAMIM (Srinagar) : In
a war lke the Vietham war, no country,
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no cummuaity and no individual caa
afford the luxury of belng neutral, | am
glad that this House has expressed 1ts deep
sense of angmish and protest against the
bombing in Vietnam

The tact that the American soldiers are
fighting thousands of miles away from
their homes 1s a clear proof that they are
aggressors, that they are foreign foroes 1n a
country which 15 trying to establish s
own hegemony

It 1s a cruel irony that on the day when
Apollo-16 1s hurthing towards the moon,
posonous bombs are killing and maiming
thousands of children in Vietnam in
this sttuation, the duty of every citizen
of the world and of every country as such
1s not only to protest by passing resolutions
and by making speeches, but by some
overt act to show our sohidarity with the
brave fighting people of Vietnam

{ can understand the confusion created
by the Americans as to North Vietnam
aggressing South Vieinam but by any
stretch of imagination can the American’s
presence be explained in Vietnam > That
is something which even President Nixon
cannot explain to his own people  Nixon’s
Government 1s reputed and its predecessols
too, of having lied to their people The
Pentagon Papers proved 1t beyond
reasonable doubt that American Presidents
and the American administration can and
have lied to their own people Therefore,
whatever the American Embassy has said
in the hand-out which was 1ssued to the
Viembers of Parhament recently explaining
as to what 18 happening 1n Vietnam and
what has provoked the recent fighting
should be treated as white hes | am
afraid, by condemning President Nixon
alone, you will not be telling the whole
truth. The People's Republic of China
18 10 secret conspiracy about what s
happening n Vietham  How it happens
that immediately after Mr Nixon met
Chou the recent occurrences have taken
place, the recent fighting m Vietnam and
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the complete, silent, lukewarm attitude of
China? That shows probably there s
some sort of secrel understanding By
its lukewarm attitude China 18 aot only
luppomﬁg the American action, but 1s
practically collaborating Why s it that
China 15 lukewarm at this stage of war,
when the battle has entered a decisive
phase already ? | am not at all happy
with the Russian attitude as well We
have not heard a word from Radio
Moscow that the people of Moscow wiil
never wel.ome President Nixon when he
goes there, and that he will not be allowed
to visit Moscow, n the light of what is
happening 1n Vietnam

Fherefore, the first and the foremost
thing that 4 country ike India can do s
this. We have acted accoiding to our
moral duty in respect of Bangla Desh
We must pass 8 resoluton  Mr Piloo
Mody s not present and so I think we
may pass this Resolution unanimousty,
I do not know why the Foreign Minister
18 reluctant to pass the resolution We

cannot talh out such a4 serious and
important problem as 15 faced by the
Vietnamese  people taday  Freedom 1
indivisible,  threat to freedom s
indqvisible What s happening n
Vietnam today will threaten {reedom
movement all over the world It we are

really interested in playing our part well,
we must make our stand clear that we are
standing by the valant fight of the people
of Vietnam. We should point out that
we are one with the people of Vietnam
who are fighting against American
imperialism We must do something 1
concrete terms

Tam afraid, ifter the debate 15 over,
we will have a pious answer to our pious
wis1ed fro o ouc external Affairs Minister,
without any concrete steps being indicated
as to what we can do to help the valiant
fighters 1n Vietnam.

Thercfore, what { think s that we may
pass a resolution unanmmously, as Piloo
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Mody is absent now from the House.
it will be & unanimous expression of our
solidarity with the valiant people of
Vistnam so that those valiant people will
know that India has given open support
to her, that India has indentified itseif with
the forces of freedom and with the forces
which are fighting against imperialist
agression, And, at this stage, Sir, the
least we can do is this We must
distinguish between the people of America
and the Adminisiration of America. We
find the people of America protesting
against American soldiers fighting In
Vietnam. Their men, women and children
are condemning the Administration and
1 hope that they vall throw out the Nixon
Administration in the coming elections
Thank vou.

THF MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) :
Mr. Chairman, Sie,  tus v one of the
rare occasions when  there 1s unanimity
of omnon anongst the paliticdl pirties
represented in this Parhament about the
attitude that  this countrv  should
adopt about the bombing of North
Vietnam and the use of naked forces by the
United States of America to suppress the
freedom fighters and the freedom
movement In Vietnam | am  gratoful 1o
hon, Members for having voiced their
feclings and their approach in unmistakable
terms, and I have on doubt in my mind
that this will help very much not only mn
strengthening the will of the people of
Vietham to carry on their struggle but
will also have a powerful impact on
world opinion and also public opinion 1n
the United States of America and wilt thus
create canditions 1n which the U nited States
administration may even at this stage see
the wisdom of abandioning the path on
which they are embarked now. 1 have to
express my gratitude to the hon, Members
who  have participated in this debate
and have expresssd near-unanimous views
about this problem,

Government have already clarifled
their own stand, and { would like to take
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this opportunity of restating our position
and our attitude in this respect. As hon
Members are aware, the herojc people of
Vietnam have been waging a struggle for
their freedom and independence for more
than 25 years. They have borne great
hardships and gone through & long period
of suffering, the destruction of human life
and property and yet their spirits are
undaunted It is unfortunate that instead
of finding a peaceful poliucal solution of
the Vietnam problem, military means
are being used to trv to settle it on the
battle-ground. The Government of India
are convinced that apart from the
unnecessary bloodshed and loss of human
hives, military measures cannot solve this
problem A peacefullv negotiated political
solution will have to be found. Governmrent
had hoped that with the cessation of bomb
g on North Vietnam and the opening ot
the Paris 1alks at the end of 1868, a political
solution would have emerged. Government
regret that these talks were unilaterally
postponed by the Unnted Stat s Govern-
ment 1ecently Government deplore the
unprecedented and  large-scale  bombing
particularly of inhabited localities
hike Hanoi and Hapiphong by the United
States B-52 bombers during the tast
few days. This s most regrettable and
will not only jeopardise the success
of peaceful negotiations but may
escalate 1nto a bigger conflict. Government
cannot but express their condemnation
of this callousness to human suffering
and resort to such large-scale destruction
which will only increase hiterness. It
will not deter the Vietnamese people
from carrying on their struggle for their
independence  but  will only strengthen
their determination to repel force
until they have achieved their goal.
Government still hope that better sence will
prevail and the United States Government
will put an immediate stop to this large-
scale bombing and revert to the negotiating
table in Paris.

Several Members have made mention of
the fact that very recently president
Nixon had visited Pekivg and the
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. escalation shiould take piace only & few

- weeks after that visit is something - which
is-no. doubt intriguing. ‘I would flike to
draw _the attention of the House to a
paragraph in- the joint communique that
was issued st the end of president Nixon’s
visit, in which both - sides had solemnly

subscribed to the well-known international -

doctrine and code of conduct, namely
. ‘their agreément not to use force to -settie

" any international dispute. And  this is

. part of that communique that was issued
at the end of President Nixon’s visit.
That such naked force should be used only
s few woeks after that visit and after
subscribing to that communique isa
matter which can be seen by the whole
world a3 to whether the U.S. President
was at all serious when he subscribed to
that document.

SHRI JYOTIRMOY BOSU : Is it
something new he is seeing of America ?

SHRI SWARAN SINGH : Is
there anything new in what he is stating
about the US ?

qtis ail the more regretiable that they
should resort to the naked use of force
30 soon after having signed solemnly in
a communique their determination not
o resort to the use of force for settling
any international dispute.

This is the general approach and this
has now the unanimous support of the
entiré House. 1 am sure this will  have
'y powerful effect in  creating that
mtermtional opinion, and mobilising it, on
-which hon mtmbm have !aid stress.

: ‘Nmr !-woulgl like to deal with some of
the presise suggestions that have been made
by thon. ‘members,' about the manner in
which we can take -some further action.
As for the: suggestion. made that" we "should
do: ‘evérything’ possible 10 mobﬂue ‘snd
activate opinion in. our ovm coumry.
the Fact fhat alt pomlcal wrﬂa ‘repyesent-

: ~ed lu mic Honse are *ummmm h this'
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. qpprmch mdf ‘will . necessarily - n:tivne ‘
. public opmwu in the eountty and, we' can’
~ take political action either jointly or oa our. -

own platform 1o activate pubuc uphion o

mside the cov.mtry i

SHR!- INDRANT GUPTA : Wh;'
cannot we adopt umnimously a limple
two-line resolution ? '

SHRI SWARAN SINGH : This record
is itself a very good resolution.- 1 have a
feeling that a resolution, about which
there may be some difference of opinjon
about the words to be adopted will
frustrate the very object in front of us.

SHRI INDRAJIT GUPTA : No
difference of opinion - Why should there
be any ?

SHR{I SWARAN SINGH : Alt of us,
political parties, have expressed broad
agreement in favour of condemning the
US action and said there should be
stopping of bombing, leaving the people of
Vietnam to decide their own future
according to their wishes.

SHRI JYOTIRMOY BOSU : Shall we
try for a resolution tomorrow ?

SHRI SWARAN SINGH : He is nota
very good draftsman, not for these nerioua
resolutions,

Suggestions have been made ‘about ‘our
responsibility as  Chairman  of - the
International Commission for Supervisjon
and Control, Sust torefresh the memory
of hon. members, T would “like'to poiint
nut that this Commission is not #natl.
purpose peace keeping force. " Let us be~
quite clear In. our mind, - It ‘was_ cresited:

for a specific purpose “in 1954 afier the

Geneva Conference, and even the' objdedves :
‘to'be achieved by this Commiuinn m_
spelt out i the Genova agreements. in: thav
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(1) To supervise withdrawal of French
troops ;

(2) To enforce opase-Sre—cease-fire in
connection with the 17th parailel when the
French were present.

But the type of sitoation that has
now developed, the United States
coming in and mounting an aggres-
slon ageinst the people of Vietnam,
could never be visualised by those who
attended the Geneva Conference. This
was a subsequent development, and the
International Contrel Commission, from
the nature of its constitution, and if we
have & look at the tasks assigned to it,
certainly is not the body which can deal
with a problem of this nature.
(Interruption) Thirdly, to arrange for an
eloction. S0, in the nature of things, the
Commission can function only with the
consent of the parties concerned. If they
resort to & shooting war, obviously ihe
very basts upon which the Commission
was constituted dimsappears.  Therefore,
the function of the Commission becomes
extremely limited.

1 would also be quite frank in saying
this. Mention has been made that we
should approach two Co-Chairmen. We
have been in  touch wyh the two
Co-Chairmen. Who are the two
Co-Chairmen? The United Kingdom
and the USSR, Does 1t require
a great deal of argument to state the
obvious, that their views on this Vietnam
question atg entirely different 1 The USSR
and the United Xingdom do not agres
upoea the assentinls of the situation as is
unfoiding itself In Vietnam. Uader the
circumstances, the Co-Chairmen cannot
provide any guidance and we are not
prepared to act in any manner in which
the type of situation that we fice now
could mot be hapdied in an effective
manner by the Interdational Control

Comguission.

PROF. S, 1. SAKSENA : They witd il
agrée 16 tite sioppuge of boriting ? ’
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SHRI SWARAN SINGH : They will
agree to the stoppage of bombing. That
is what we are saying. In fact, they had
stopped bombing. That is what! bhave
sait ia my basic statemont, that the
bombing had been stopped in 1968, and
talks had started. It is all the more
regrostable that when the talks were
proceeding, when proposals and eounter-
proposals were being made, suddenly this
bombing was resumed, and that provess
of resolving the disputs by acgotiations
as a result of the talks going on in Paris
was reversed by resort to bombing. And
all the other countries, just as we are
doing, also will express their opimion
strongly in favour of stoppage of bombing,
and to resume negotiations in Paris.
This s what North Vietnam have also
indicated, that they would wsiteme the
resumption of talks i Paris.

PROF. S. L. SARSENA : Why not the
Commission meet and pass a resolittion
that they should stop bombing ?

SHRI SWARAN  SINGH : The
Internationa! Control Commission cannot,
according to the protocol, go into thi
question, Where Parhamenta are suprame,
the Governments can take any attitudes.
The International Control Commijssion
has to function under a certain protocol,
and any party 1s entitied to say that what
the Commission is dolag is not within s
jurisdiction. Let ns Be quite cleat about
the role of the Intermational Control
Commission, the limitations under which
it is fuactioning and also the lodmraists
on its fumctioning.  IT it weve that dimple,
then it is very sasy. The Membters of the
Commission are sittiog thers; sud the
Indiwns, the Poles and the Canadiaws ¢an
get topether and pass a resvlution, bue it
has to function aecording to s terms of
autbority, within the Hmits of the
functions that fmve hoon assgnesd to k.
So, wermust be conscious of the issues
involved, and we dannot procesd on' ‘the
basis that the Commimion can solwsl
these probiems.
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AN HON MEMBER : Then dissolve
this Commission
SHRI SWARAN SINGH Many

suggestions have been made as to whether
it 18 at all necesaary to continue this
Commisseon 1if it 18 not dorng anvthing
effective. Do not sk me to divulge the
parties who are asking us not to discontinue
the Commission, because there 18 a certan
unammity on this, of all parties, and they
have been telling us ‘please continue this
becavsg there may be a hme when 11 may
be still able to perform. its function ®

SHR!I JYOTIRMOY BOSU What
about Hifting the trade ban ?

SHR] SWARAN #INGH There 1s
no trade ban I do not know wherefrom
you get this

SHRI JYOTIRMOY BOSU
your replies in the House

From

SHRI SWARAN SINGH Icap say
quite clearly that there is no ban on trade

with DRVN  In fact we have a trade
agreement with DRVN and this was
renewed m October 1971 I think the

hon Member was too busy with his local
politiéal matters and he did not bother to
follow even this thing

A suggestion was made We are in the
Securny Cuuncil and we should rase it i
the UN Secunty Council 1 should like to
divige this subject 1n0to two parts. Firstly,
it the mtenpion 1s that UN forum should
be ysgd to mebilise international opmion,
my reply s in the affirmatve  yes, we
shouid ntilisa the UN forum whether 1t 1s
the General Assembly or the other organs
of the UN, to state our view clearly,. We
can expéct other countries aiso to come
forward and state their viewpownt clearly.

This 13 an apousl feature and 1f the hon.
Members study ihe UN debates, they will
find that countries who are of our view have
expressed their viewpoint very clearly on the
1ssues imvolved 1n the Vietham situation
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We ourselves have done so in the UN
General Assembly at the time of the
debate on the general international situ
ation In other forums also it can be
raised.

If on the other hand 1t feit that any
action could be taken in the UN, 1 should
like to sound a note of caution Action
is not possible These are various reasons
for it. Firstly, North Vietnam is not yet
a member of the UN  To take any action
in refation to a country which 18 nota
member of the UN would not be liked cven
by North Vietnam because they may have
to come but thev will not come unless they
are members  [his matter has been rajsed
again and again | think it 18 my duty to
clarify the situation Even the Govern-
ment of North Vietram does not eacou-
rage the raising of this matter in a formal
manner 10 the UN  They attach a  great
deal of importance 10 the Geineva ugree-
ments If there 18 any positive elements
in the entire Vietnam situztion 1t 18 the
adherence by all parties concerned 10 the
Gentva agreement  North Vietnam, South
Vietnam Laos, Cambodia, United Kingdotn,
France, USSR even the United States—all
of them say they continue to abide by
the Geneva agreement Having said that,
they try to mahe out a cdse that the other
sideis violaung 1t and someihing should
be done 10 persuade it to coaform to that
agreemnent  If then a debu ¢ 18 started 1n
the UN, outside the Geneva agreement, it
will not be a development which will be 1n
the interest of restoring peace in that region,
1t might wreck the very basss of this agree-
ment There 1s therefore reluctance on the
part of North Vietnam and its friends to
raise this matter formally in UN

Hon Members said that we were luke-
warm We are not Jukewarm There are
other countries in the UN and mn the
Security Council whose attitude 12 suppor-
ting North Vietnam is total. Even they
have not thought it fit or proper to take 1t
up formally 1n the UN. We should appre-
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ciate the delicacy involved and understand
the teasons why this matter is not being
raised in the UN,

Finally, I would again like to take
this opportunity of reminding this hon.
House that the whole structure of the
Security Council, the peace-keeping part
of the U. N. Charter and the functioning
of the organs under the U.N. General
Assembly, is based on one essential
doctrine, that is that the prunary 1esponsi-
bility of keeping peace 1s on the five
permanent Members of the Security Coun-
¢, This s the whole philosophy behind
giving them the right of veto That 1s,
the Securnty Council cannot pass any
resolution if 1t 18 nut acceptable even to
one Member out of the five who are
permanent Members, meaning thereby
that 1f you pass a resoluiton by a majority
then that particular country which has
got the right of veto can flout that and
can resort to force of arms and can ignore
the resolution The right of veto was
concedvd ot this basis, But the corres-
ponding vbligation on them was hdt they
would conduct their international bshaviour
1n such a manner as not to creite situa-
tions in which every other country feels
that they are responsible for disturbiug the
peace. But if a permanent Member of the
Security Council discards this obligation,
as according to our view the U.S A has

discorded the obligation which +» nherent’

m giving the 113ht of veto to them, there s
no remedy 1n the U.N. context, mn the
context of the Security Council or m the
context of even the General Assembly.
I'hey can pass resolutions no doubt saying
that this action s uncalled for, that bomb-
ing should stop etc., but there 1s no scope
for any action there. Let us be quite clear
in our minds This s the limitation from
which we are suffering.

A suggestion has been made by some
hon. Members that we shouid convene an
Asian Coaference to fiad a solution of this
problemn. [ would request the hon
Members who have made that proposal to
take a piece of paper and pencil and jet
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down the names of countries in Asia
And then the answer will be quite apparent
to them. Btarting from China, Japat,
Thatland, North Vietham, South Viet-
nam, North Korea and South Kores, we
80 to countries like Bhutto’s Pakistan,
Iran, the major part of Turkey, Saudi
Arabia, the kingdom of Jordan all these
are Asian countries, s it suggested with
any degree of seriousness that a gathering
of such spectacular people will vroduce
any result ? It will bea very impressive
gathering no doubt, but 1 cannot expect
anything coherent coming out of it. Some
of these ideas are very tempting, and they
appeal to us, because it is & very obvious
thing. When we are up against a difficult
problem and we cannot see any light as to
how to proceed, this concept of convening
a Conference occurs to us. I do not blame
any of these brilllant Members who put
forward this 1dea, but I have given a very
simple reply. If any hon. Member still
feels that anything useful can be achieved
by convening such a Confereace, I will
associate mysell with him so that we can
Jointly sponsor such a meeting But Iam
convinced that nothing will come out
of it.

1 have no douby tn my mind that the
debate that has taken place today has ser-
ved a very useful purpose,

SHRIH. N. MUKERJEE What abnut. .
the PRG of South Vietnam 7"

SHRI SWARAN SINGH : | have al-
ready made a statement, and | have nothing
more to add to that. Already Mr. Krishna
Menon is angry with me becausc I gave
some reasons why I am not recognising
PRG today. Don't ask me to give more
reasons. [ would only suggest that for the
time being, the decision that we have taken
is the correct decision We are watching
the situation and we will ses which is the
appropriate time. Even Mr. Atal Behari
Vajpayee who was pressurising us at that
time will now recognise in retrospect that it
was not & formula but something which has
veally yielded dividends. Lea,ve{tho appro-
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{Shri Swaran Singh]

priateness of the time, the appropriateness
of the occasion andjthe appropriateness of
all the circumstances to us to decide what to
do and at what time. If you go on repeat-
ing it, you will be compelling me to repeat
-the same thing over. and over again, After
Mr. Krishna Menon’s rather angry remarks,
I have nointention to repeat it again and
againy:

With. these words, I would like to say

that the debate has been very useful and . it.

will. he]p us very much.

MR. CHAIRMAN Tbe Agnculture
Mlmster will now make a statement about
the price pohcy ylo,r wheat for 1972-73
marketing season. e :

18.3_7 hrs.

STATEMENT RE WHEAT PRICE
POLICY FOR 1972-73

THE MINISTER OF AGRICULTURE

{(SHRI F. A. AHMED) : Government after
considering-the recommendations of the
Agticultural Prices ' Commission * in their
report on ‘Price Policy for Rabi foodgrains
for the 1972-73 season’, the views expressed
by the Hon’ble Members in Parliament and
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by the Chief Ministers at a conference held
in New Delhi on 13th April, 1972, have
taken the following decisions :—

(i) The procurement price for wheat
for the 1972:73 season be contmued
at the- level fixed for the plewous
season, i.e. Rs. 76. 00 per qumtal for
the indigenous common white and
the different Mexican varieties and
between Rs. 71.00 and Rs. 74.00 per
quintal for the indigenous red
variety. .

(ii) The existing issue price of wheat at -
Rs. 78.00 per quintal be continued
for the year 1972-73 also.

To enable Government to announce
the. procurement prices, of ‘wheat for the
neéxt year’s harvest well before the commen-
cement of the Rabi sowing season, a special
study of the cost of production of wheat is
being expeditiously undertaken.

MR. CHAIRMAN ;: The House stands
adjourned till 11 A.M. tomorrow.

18.38 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Tuesday, April 18, 1972}
Chaiira 29, 1854 (Saka).
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